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THE BUDGET (GENERAL), 1085-86—
GENERAL DISCUSSION (contd.)

SHRIMATI PRATIBHA SLNGH: The
price of kerosene has to be reduced because
we do not want our villages to be in dark after
sunset. Salt must be made cheaper as it is a
must for everyone.

SHRr SURESH KALMADI (Mahara-
shtra); The Finance Minister is not here.

[The Vice-Chairman (Shri Ramakrishnanj in
the Chair

THE VICE-CHAIRMAN. (SHRI R.
RAMAKRISHNAN): The Finance Minister
has taken the permission of the Chair.

HERI SURESH KALMADI: Rajya
Sabha is being given step-motherly treatment.
The Budget is being discussed and one of the
Finance Ministers must be he

THE  VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Mr. Kalmadi, for your
information and for the information of other
Members, where the Chair has ;a specific
prior permission to the Finance Minister* or
to the Minister ~ of

State for Finance for some business in Lok
Sabha or for attending some other important
meeting, then the other Cabinet Ministers are
equally entitled to act on their behalf.' We
have 'one senior Cabinet Minister present
here taking dowai notes.  He will definitely
take down a i them on to the Finance Minister
and all the budget points will be answered.

SHRIMATI PRATIBHA  SINGH: The
EXCISE duty on iwo-wheeler and three-
seler scooters should be reduced beca- they
are needed by the common man. 'T here is' a
genera! price rise of everyday utility goods
There are two factors. One is the thike in
railway freight on goods and the second is the
hike in petroleum nroducLs. Crude
petroleum production is 29.3 niillioa, tonnes
by the end of this year compared to 11-4-
million tonnes at the beginning of the Sixth
Plan. The pro-
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duction of Bombay High has jncremsed
«from 4.2 million tonnes in 1979-80 W
20.3 million tonnes this year. The price
of crude in the world market is on the
decline, Besides this, the Bombuy  High
crude is in demand in the world marke!
for mixing it with other type crude oils
All these factors should be taken  inio
account . [ request the Finance Minister
10 work out some modality whereby the
price is contained at a certain level, sspe-
ciclly of the daily wutility goods. The
housewives not only of the salarised tlasses
but of all the other classes which have «
tixed income are also faciog greay - hardship
today becavse the cooking gas has risen
by 5.90 rupecs. There is increass in
the pricgs of foodsiuffy and salt, All
fhese imbalances are there in the budget.
Unless we can find gome modality by
which we can contain prices for the ordi-

Napry  person, i will  be  difficult
The management 0 pahlic  and
privite sactoy undertakings st

be  improved. ‘Today. mamagewont
and marketing have become Scientibe all
The wu_rld over, W, need peopl. who
can study the market and who know ma-
nagement and who can wipe out the losses
and turn them info profit The {!u*'\‘li.'

sector undertakings should have the
same aititude ag the private sector com-
mercinl organisations have. That i the
profit in *'me good management and
better relatiop  with the worker, Other-

wise, we will not be able to wipe out the
losses i the I‘il‘-"'lc sector amd we will
not be able I lessen the deficits. - For
example. Sir the NTC mills were *aken
over and even now they are not, working
as theyshould because of the bad mangee-
ment. People who are not good mana-
gers should be thrown out and better type
of managers should he pur in there so
that their organisation wou!ld torn o into
n profit-making organisation Roth the
Prime Minister ard the Fimance Minister
have pnnounced 4 new orienlgtion pro-
gramme s0 far as teviiles are concerned.
And we hope that all wspecls to_ improve

vl b= taken imto account, 1 will wive
one example Ia the cemtral Bombay,
there is an NTC mills. Now. if. we

a
shift that mill o some other cormer and

sell away that land, we can carn profits
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to modernise the mill and we can turn those
loses into profits. In this way, there art so may
things which hare to b« lookej into and should
be done.

So far as the import of technology is concerned
there also I would like to suggest one thing to
the Finance Minister. So far what has been
done? Why have we suffered? At the
moment, what wc do? Of course, we must do it
through global tenders. But while  importing
the technology, we should not take into account
only the lowest price because nobody in the
market today is going to sell at a loss and no
country is going to sell their best at a loss. And
if we want to import, then we have to see that if
we have a secondhand technology or an obsolete
technology, what the expenses will be on the
repairs, on the maintenance and what, the
position will be if we do not buy at the lowest
price but take the best technology available in.
the world. For example, take  the telephone
system  today. In the PAC, we had
questioned  the officers. They, said,
"Everything in the Telephone is wrong.
The switch-gear is not working. The other
things are not working. Only the coyer is
there. What can we do ? If you do not get
the connection, if you get the wrong numbers,
if you get the wrong billings,. we  cannot do
arty-thing." This is what they say. Therefore, as
the Prime Minister said, we should have a new
thinking. When we buy, we should work
out the price and the repair and  maintenance
charges also. If we buy the second-hand
material, we should work out the expenses on
maintenance and repairs and compare it with the
price that one has to pay for the best technology
nvailable in the world and see what'  we save?
Similar is the case with so many other things—
when we buy defence goods like jeeps, ships,
planes for  example. Similarly at times the
demurrage that we have to pay is more than
what we pay at the time we huy coal or iron.
So, all these in-built things and manipulations on
papeTs fiave to be studied if we  want to
have a proper financing. A number of
questons have been put in this House also in
cases of Defence purchases there is
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a great scope for the growth in the electronics
industry and the Finance Minister has tried to
give incentives' and benefit to this industry.
There is a great scope for the export market.
And if we really want to earn foreign
exchange, we have to give a lot of boost to the
electronic industries:  The expenditure on
incentives for location of industry in backward
area must also now be studied and revalued. If
we give incentives without first providing the
infra-structure in the backward areas, they
become meaningless and worthless. Backward
States like  Bihar, etc have to te given a
little boost. They have to be given some extra

over-drafts because raw material is
there, water re. sources are there,
but still the development is not there.

Petrolling on the Indo-Nepal border in Bihar
has to be intensified because recently there
have been a number of dacoities specially in the
temples in India from Janakpur Jaleshwar side
of the Indo-Nepal border. The dacoits
come and within the last one month. four or
five dacoities have taken place in the temples
on Indian side.  They have broken the idols.
In most of the pictures it is shown that there are
gems and so they break the idols. The
customs officers say that they cannot do
anything because decoits go to Nepal
side and . the police of the other side does not
cooperate. Similarly, smuggling on a
large scale is going on in these areas because
one truck of ganja means a lot of easy money.
(Time bell rings.)

Then, Sir, we have given a lot of emphasis to
the eradication of black money. Now, the
question, Sir, is what is black money? This is
unaccounted money. Therefore, the question is
how to eradicate this black money, how to
eradicate this parallel economy from this
country? Are raids the only answer? Have we
studied what the amount is that we get by these
raids? What has been the col. lection? What has
been the harassment.
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especially to the women? Has any study Taeea
made in this direction? Are always the people
who raid better than those who are raided,
whether they are business class jwople, whether
they are film stars or vjSaether they are any
other class of people? So, Sir, in this caw also [
would like fo, any to the Government, requeif
the Gov-(arnment, in the matter of eradication
of black money some study of the facts is
required. We must take a lesson from the
experiences of our past. Twice experi naote
were done when the source of. money was not
to be disclosed. Once in 1966 for three months
Sad then again in 1976 perhaps for three
months. Now, in three months what was the
collection?

In the limited time what was the collection?
What has been the collection when schemes
like Bearer Bonds were floated? All these
things have to be studied. 1 just do not want
to say that this is better car that is better. I
want to emphasise only Stat We must have
better collection of the funds, better ways and
means based on the experience over the years.
Set the tax evasion has become a national
sport in thiscountry and that is why this
parallel economy has developed. {Time bell
rings). 5b, Sir, the modern fiscal policy
pursued by most of the countries to make
revenue grow is not by increasing income-tax"
rates 'but by making income grow, thereby en-
larging the tax base. In other words, the tax
revenue must be made self-generating.
Between 1972 to 1975 the inflation range was
between 10 to 25 per cent and it coincided
with the highest maximum marginal rate of
income-tax, which was 97.75 per cent which
prevailed between 1971—74.

Now, the World Bank has also made
ocrtain studies examining the records of 20
countries. They came to the conclo-eion that
the rate of growth of gross domestic product
was 7.3 per cent in low Gax groups and 1.1
per cent in high tax groups. So, what do these
things show? M shows that what the Finance
Minister Stag done he is justified in doing it
in today's word context. (Time bell rings). In
1979, a progressive country tike Ireland
abolished wealth tax. Germany sub-
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stantially lowered its taxes. = The USA cut
down the capital gains tax. Britain reduced
its -maximum rate of income-tax. High rates
resulted in tax evasion. (Time bell rings). Sir,
I again congratulate the Finance Minister for
his boldness in bringing forward a Budget
which boosts  up production, creates a climate
for industrialisation, savings and growth.
(Time Bell rings). One minute, Sir. So far
as this project for Ganga pollution is con-
cerned, they have given Rs. 10 crores
which is a very welcome step. Tb*
Bhopal Gas leakage has shown us mat we must
force industries to provide in-built anti-
pollution measures so that these ghastly
tragedies do not occur. Apart  from that we
should ensure that such factories and
industries are not permitted in the heart of a
city or town. So, Sir, let ~all try to fulfil
me aspirations of the people who have given
a massive mandate to the present Government
for a better world and brighter future.

Let us not be disheartened by a bit deficit
financing of Rs. 39S5 crores compared to Rs.
1773 crores in the Budget. Estimates. Let us
fulfil the dreams of onr departed leader, Mrs.
Indira Gandhi, whose last wish was that every
drop of her blood will be for building and
protecting the great nation of India. Thank you.
Sir.

SHRI KAMALENDU BHATTACHARJEE
(Assam):  Respected  Vice-Chairman,! [
consider myself fortunate for being'able to
participate in this year's Budget discussion.
The reason is obvious. This budget is the most
important Budget since Independence as has
rightly been pointed out by Indian Express,
Here, 1 would like to refer to names of two
novels of the world-famous novelist Charles
Dickens to describe the period following the
assassination of our great leader Madam
Gandhi. The names of the two novels are: The
Hard Times and Great Expectations. It was
'Hard Times' is the sense that we lost a national
leaded who dominated the political scene in
India for about 18 years, and it was 'Great Ex-
pectation' because people of India waited with
great expectation because they saw the
emergence of a great leader in the'
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person of Shri Rajiv]i.  People  voted
Congress-I under the leadership of Rajivji to
power with a massive mandate and they were
waiting eagerly; they expected the new
Government to  give a new direction to the
fiscal and economic policies of the country.
Their expectations have no; been  belied.
The Finance Minister and especially this
Budget can claim credit for fulfilling the
promise of the new Government. Mr. Vice-
Chairman it has to be admitted on all hands that
this Budget is predominantly growth oriented;
itis a balanced Budget. When Icall it a
balanced Budget, the rationale behind this
is  clear and compelling.  This Budget
represents productivity, growth and
savings. It is a Budget which gives something to
everyone and no section of this vast population
of India should feel that they have" been
neglected. The Finance Minister in his Budget
speech has very aptly referred to the famous
remark of Madam Indira Gandhi: "No section of
our vast and diverse population should
forgotten; their neglect is our pjjl-ive lots."
The Finance Minister has so imaginatively
rationalised the fiscal structure dial all
sections of taxpayers, individual or corporate,
derive substantial this Budget and I would like
to put on record that this Budget has
received favourable response from all sec-¢

lions of people.  This Budget is undoub-
growth-oriented. = The raising of hold
Erom Rs. 20 crores to Rs. 100 crores,
delicensing of certain industries, steps  to

ssep  up merger < of Industrie*, fiscal
restructuring  and reduction of impon duty on
capita] aoods .should help stimulate
economic growth. The Budget has ushered in a
new era of pragmatic and it is full of impetus
for growth.

The Finance Minister has announced a
comprehensive overhaul of the 'JI: Hon With
an a|lmost contempt'ious di<---regaird of fiscal
consequences. True indeed it is a very very
courageous budget. Some of 1 he Budget
proposals aim at untanglying the knot of
bureaticratic con- industry and1 aim at removing
stagnation nurtured by the permit control raj.
This particular step makes this Budget very
bold aid forward lookiig. The
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President of the National Alliance of Young
Entrepreneurs has very rightly said and I
quote:

"It is an entreprencur's dream and a
goahead Budget."

Sir, before the elections to the Lok
Sabha, Rajivji premised to cleanse politics and
public life. This Budget contains some
proposals which really make honesty a
practical proposition. The reduction tax in
respect of Hindu Undivided Families,
reduction in the rates of wealth and abolition
of estate duty; by  thesfinree Steps, three
important causes of black money
generation have been tackled. The
Government can  really claim credit for
creating pre-conditions  for honesty.

Some hon. Members have tried to project this
Budget as an anti-poor Budget, a pro-rich
Budget and an elitist Budget, [f boggles my
imagination why my learned friends on the
Opposition really fail to the right meaning
of the Budget and to sec that it is a common
men's Bwd-Bui then, 1 realise  (he
significance of the very famous saying of Cic

"If truth wcre self-evident, eloquence would
not be necessary".

this is a cheering Budget for the com-
mon, man. There is crop insurance for the
faemers There is accident insurance for all
kinds 'of workers Again, the workers in
bankrupt, companies will get top prio-rity in
recovering their-dues A social security scheme
for landless labourers has been introduced.
"Bonus limits have been doubled. Pension
and gratuity ceil- foj Government employees
have been raised. Arc all these rich people? 1
would like to ask my teamed friends on the
Opposition. Are all these rich people or "ie
they poor? If the ho». Members of Opiosin'on
have a different meaning of poor people, well,
Tarn helpless. Their very attitude, reminds me
of the famous saying of St. Augustine:

'The pewer of eloquence S0 very
effective in convincing us of either wroni
or right lies apen to ail. ~ Why then do not fnc
good zealously procure
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if that it may serve the truth if the wicked in
order to gain unjustifiable and groundless
cases, apply it to the advantages of injustice
and error.'

Now Sir, I have some suggestion's  to make
to the hon. Finance Minister. I would like
to say that it is a bad news for the common
people that there has  been a price hike so
far as kerosene is con- cerned This is a
socialistic Government; :ire under an
obligation to see to the reeds of the poor
people. In many places, Government have not
yet been able to . provide electricity. In
those place's, where Government have not yet
been -able to provide electricity, the price
of kerosene should be subsidised. You may
remember that some years back, there was a
system two types of kerosene, one colour and
the other one white. One of bese two may be
earmarked for fuel pur-and the other may be
earmarked lighting purposes. The kerosene
used the poor people for lighting purposes
bus to be subsilised. This is a suggestion
would like to put forward to the. hon.
nce Minister.

Now, since there has been a hike in the
crude prices, I would request the Fm- astee
Minister to announce an increase in ttsc
royalty paid to the Assam crude. At moment,
it is Rs. 61 per tonne. As tnanded by the
Government of Assam, this should be raised
to Rs. 315 per tonne. . will go a long way in
Building up economy of Assam which is
really a ward State. I would request the
hon. tance Minister to give liberal financial
assistance to North East Council so that
project of Barak Dam could be taken . up
during the Seventh Five Year Plan. This
project, If properly implemented, Will
solve three very acute problems. There the
problem of power, problem of irri- zation and
the problem of floods so  far districts of
Karimganj and Silchar in am arc
concerned.

Through you, respected Vice-Chairman, 5
would like to request the hon. Education
Minister, who is at the moment in the mat, to
announce establishment of a Central
university in Barak valley to solve many
problems relating to education
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there. When he was Home Minister he had
full knowledge about the situation there in
Cachar, vis-a-vis the situation in Assam. So,
if he declarcs immediately ihat a”entral
university is going to be established there, it
will go a long way in solving the problems
relating to education in that particular
district.

Now I take this opportunity to welcome the
Sports Minister's decision to establish a mini
stadium, in each of the 420 districts of India. I
believe that sports is one of the most
important elements to foster the feeling of
national integrity. When .uskar or Kapil
Dev or Azhafuddia . out, I feel it is a
national loss. I do not take it as a cricket
game  alone hut a game of all.the Indians.
So, when 1 hear the running commentary,
whether it ' cricket or football or hockey, J | is
a national game'and thus I feel that sports is
a very important element for -'ring the
feeling of national integrity. In this
connection, Lhfive to state that in Silchar,
the headquarter of Cachar dist- ict in Assam,

(here is an incomplete stadium. There is
another stadium which has to come up in
Karimgan;.
for their corn] lion.

Money should be  sanctioned

Now I would like to draw your attention to
my own backward district. There me so
many problems. Hon. Prirr% Minister is
holding the portfolio of Industry Ministry.
Through you, Sir, 1 would request the
concerned authorities to 'see ".Hat the
Hindustan Paper Mill in Panchu started
production within the target date.

Companies engaged in growing and
manufacturing tea in the country will be
i:."tilled to a deduction Upto 20 per cent of
their profits deposited in a special account with
the National Banfc of Agriculture & Rural
Development. It Is a cheer-iig news for
Assamese in general and for the districts of
Cachar and Karimganj in particular because
the two districts are predominently dependent
on tea industry. But I would like to suggest,
taking this opportunity, that "the tax structure
meanlL ' for the tea industry has get to be
rationalised. We cannot afford to finish the
duck: that lays golden eggs. Moreover, Cachar
should be declared as 'Hill district' in tea



379 The Budget

[Shri Kamalendu BliaUacharjee]

dm it can get all the benefits for
rejuvenation of tea bushes.

With these words 1 once again lend my
support to his Budget

SHRI SURESH KALMADI. Hon, Finance
Minister has not yet arrived and Mr. Ashofce
Sen has also left the House.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Mr. K. C. Tant and
Shri Nawal Kishore Sharma are taking down
your notes. Instead 61 one Minister, two are
now taking down your notes.

SHRI SURESH KALMAStY'UrT I v-oultj
JUst like to start with this that 'h's i* not fair
that the Finance Minister is not here. He is
missing from the House for the last one hour.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN). I will convey your
concern to the Minister of Parliamentary
Affairs, to make a note thafas far as possible
they must try to be here, at least one of them.

SHRI K. C. PANT; I would like to say
rfcat the budget is being debated in the other
House and one will have to have a little
consideration...

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Mr. Pant, the Mini-ster
of State. Shri Poojari, took my- permission
because he had to move a Bill in the other
House, and Mr. Vishwanath i'ratap Singh was
replying to the budget there. That is why both
of them are not . I have said so. But since he is
ex-ling his concern, particularly when * nc is
speaking, I am sure you wiTT convey his
points to the Finance Minister" so that they
received his consideration.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN). Mr. Kalmadi, to make
up for your concern, I will give you more
time.

"SHRI SURESH KALMADI: Thank you” Sir.
I woitfd like to speak mainly ~ with

[ RAJYA SABHA ]

{General), 1985-86 380

reference to the defence aspects of the
Budget, but I would also like to utilise the
opportunity to express my reaction to the
budget. And the reaction is one of mixed
feelings. I welcome many features of the
Budget. 1. personally feel that many of the
measures arc growth-oriented, but at the same
time I have a feeling that the common man and
the middle class have , been cheated. They feel
that they  have been cheated and left in the
lurch. Reducing the highest rate of income tax
to 50 per cent .jyas definitely a step in the
right direction, but at the same time for  the
middle class you have been so miserly as to
increase the tax exemption limit by only Rs.
3,000 from Rs. 15,000 to Rs. 18,000. Whereas
you are ready to reduce the highest rate of
income tax from 70 to 50 per cent, you are
ready to scrap the eiurcharge on income- tax
you are ready to exempt them from Estate
Duty, you are ready to give them more
exemption under Wealth Tax, for the HttdTile
cla-ss you are being so miserly as to give then*
only an increase of Rs. 3,000 in the exemption
limit of income tax. [  cannot understand
this. I am sure the Finance Minister will re-
consider this and take it to the level of Rs.
25,000 at least.

The worst hit are the non-tax-payers. My
Secretary who comes and works -far me cam?
and told me: "We do not pay income tax. We
are not concerned with, ail these reliefs given.
But I have to come on scooter. Every month
my budget has gone up by Rs. 75. Every
month my bud-Set has gone up by another Rs.
75 to 100 because on every item the prices
have gone up. Kerosene has gone up. cooking

has gorig up- on every thing because ' of
hike in transport charges, I have got to pay
more". And he computed that from his salary of
about Rs. 1000 which he gets, he will have to
So the worst hit in this
1 hope the
relief

pay another Rs. 175.
budget arcthe non-tax-payers.
Finance

Minister will give some

tomewhere for them.
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Travel, of course, has become a luxury. I
think, it mu«t be the Governments intention
that everybody should jog to his place tit
work so that we save on petrol and keep fit. If
for this reason they bave increased the duty
on petroleum products, may be it is a good
idea Also housebuilding for the middle class
is going out of their range. I have got reports
that per square feet, the rate has gone up by
ten rupees in the last one week. So housc-
*mildvag has become dearer.

Of course, 1 welcome the companies'
donations to political parlies. I think this is a
step in the right direct/on. It was Jong
overdue. But at the same time you must raise
We level of election expenses. Otherwise it
will not meet the idea with which) it has been
brought up and black money will still thrive.
Also for companies there should be a.
deductible expense upto at least 50 per cent.
Right now companies

i give political donations only from their
profits and that too after paying tax, which is
just not right. It should be before tax and it
should he at least 50 per cent deductible.

Now I come to the amount which has been
set aside in the budget for defence. As you are
aware, 15 per cent of the total outlay is for
defence. About Rs. 7,700 Tores have been
kept aside for defence. Li 1980-81, the
defence budget was only lis. 3500 crores,
whereas in 1985-86 the allocation is Rs. 7700
crores. We are also aware 'hat as in the last
year the revised estimates are always higher
by about *Q0—500 crores of rupees. This is
going to happen this year too. Already we
have
ight a lot of equipment which is still to come.
That also is not reflected in the budget. So,
that is going to be "another as. 400 to 500
crores. Also, the Fourth Pay Commission has
to submit its report, and there IS no provision
in the Defence budget for this. That is also
going to cost Exchequer Rs. 400 to 500
crores. Also, all the hidden expenses which
are not there in the Defence budget like, say,
the ".mount for the Border Security Force, the
amount for the various other units like Border
Roads, etc.,—though it is not Defence budget;
it is the budget of the Home Ministry—will be
another Rs. 500 crores. In fact, though the
budget which
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is presented shows Rs. 7,700 crores, India*
Defence budget is to a tune of Rs. 10,000
crores. It is a fact that in the budge! Its.
10,000 crores is set aside for Defence and so
the. common man, the tax payer, would like
to know how this money is bting spent.

Sir, you are aware &at our armed forces
arc the most secretive armed forces in the
world. We never come to know what they arc
doing, where the money Is going, and thbt is
why there is a lot of bungling in all our
Defence matters, in all our Defence deals.
You are aware of the espionage cases, you
are aware of the tremendous margins and you
are aware of the tremendous amount of
Defence pedlars who are in the market today.
In the last five year, we .have seen so many
people peddling Defence goods in view of
the margins, and a lot of the tax payer's
money is being squandered away in this
manner.

Sir, you are aware also of the Mirage deal.
We had placed an order for 110 Mirage
aircraft out of which 40 aircraft arrived, and
the option to manufacture the Mirage was let
go. And the Mig-29 brought instead. So,
there is a lot of wheeling-dealing going on,
such commis tsJons going on and, as a result,
the Defence budget bas reached Rs. 10.0(H)
crores.

Sir, you are aware also of the wasteful
expenditure in the various Defence units, the
HAL for example. You are aware that for the
single-engine helicopter which was to be
made, over the last years they have already
spent Rs. 20 crores On this project but they
arc not able to come out with this belie
to xome but only with two wind-tunn:!
models and one mock-up helicopter and they
spent. Rs. 12 crores. Similarly tbey spent
money on developing a jet engine— 4b.p
result is zero. Similarly they spent money on
building a trainer aircraft—the result is zero.
You are aware only 40 per cent of the staff in
HAL is being utilised; Many times the HAL
has written to the Defence Minister that there
is gross under-utilisation because there is no
work in the HAL and only 40 per cent of the
staff is working. And this i adding up to
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Defence expenditure. We will have to
think in terms of how we can save naoney
there. I think there is a case for reducing the
Defence budget by at least 15 per cent, that
is, Rs. 1,500 crores can be brought down if
proper Defence management is done and 1
am sure the Finance Minister will look into
this aspect,

Yet another aspect of the  budget is that
out of the allocation of Rs. .7,700 ciores for
Defence, for v the' Army they have allocated
Rs. 4,800 crores, Rs. 1,700 crores for the Air
Force and Rs. 600 crores for the  Navy.
Sir, the Army's -Rs. 4,800 corcs works out to
68 pe, cent. Last year the Army got 65 per
cent. This they have got about three per cent
more. The Air Fouce has got 24 per cent 4bis
year. Last year also they got the
sameamount.  But in this budget file Navy
has got only Rs. 600 crores. Their budget has
been reduced from 11 per cent to eight cent—
which is very very unfair. We have to
defend our  coastline of 7,000 khometres
and we have to face the threat an the Indian
Ocean and I am surprised the money for the
Navy has been reduced by such a. big margin
as three per cent .

Sir, I would like to state rurrrter that in terms
of equipment and sophisticated machinery,
the Air Force and the Navy foave to spend
much more on this-and so. over the years
though the Alr Force has been getting 24 per
cent and the Navy has been getting 11 per
cent, there is a t'efinite case for increasing the
percentage of the Air Force from .24 to 30 per
cent and for increasing the percentage of the
Navy from eight to 15 per cent. The
Army's expenditure can be reduced from
present 65 per cent to 55 per cent avise the
Army is mainly a man-power component.
And so, the Air Force and Navy which should
have expanded in rapi manner, arc not
expanding at that rate today.

Also, Sir, I would like to say that though we
are spending Rs. 10,000 crores defence, we
are not looking after stdequately the service
conditions of the ained forces personnel, as
a result of which we find only last week there
have
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bten crashes. Four aircraft crashed &» the last
week alone. We have lost Rs. 40 crores in the
last one week alone. Why is this happening?
because the cream, of the. youth today in India
is not going to the armed forces. This is very
very unfortunate. Whereas in ' Pakistan the
cream of the youth is going to the armed forces,
in India the cream is going to the private sector.
They are going to the Indian Administrative
Service, to the Indian Foreign Service, and the
last Part is- coming to the armed forces. Buy 1
or four Mirages iess, buy "a few equipment
and improve the base. Today the K.se is
getting weak. People do not wan* to join tire
aimed forces. See the NDA's “election. People
do not want to go tile For technicians who
service the aircraft, We are getting only third-
class graduates, * which is a shame. A Mirage
aircraft costsi Rs. 40 crores. Why can you not
treat the pilot as a managing director of a Rs. 40
crore firm and give him all the perks? He
livintr hand-to-mouth. When he is flying in the
air, he is thinking about his family, how he
"can support his family. Are you not going to do
something for the armed forces? We hvae Seen
taking the maximum out of them over years.
Wt-are spending Rs. 10,000 crores. I just said
in 1980-S1 the Defence Budget was
500 crores. It has increased so much. How
much of it has gone for the raan- element? It
is our cream. We to service. We have to
feed. On the.hand we are getting more and
more sophisticated equipment, we are gettinK
r.aclear-powered submarines, sophisticated
tanks high*powered aircraft, supersonic-
aircraft, and" on the other, hand the. mam-
PQwe,- which is supposed-to man them. is not
up to the mark. This is a matter of great
concern. I arh sure, Kapur Saheb will bear'me
out on this particular matter. This is a matter of
concern. I am sure, the Finance Minister will
definitely speak with the. Defence Minister
and sort our this particular matter.

I will also go one step further in asking for
income-tax exemption to all the armed ' forces
personnel because this js a sort of boost which
is required to attract the cream. I am sure,
because they are getting Rs. 800 flying bounty.
Out of that, Rs. 800, Rs. 450 is going in the
form
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of insurance, in the form of taxation. The
person is left with Rs. 350. They do not want
more cash. Give them more facilities Give
them free housing. Give them ireome-tax
exemption. I am sure, the Finance Minister
will consider it.

Also, the Fourth Pay Commission is round
the corner,. I would request the hon. Finance
Minster to have a separate cell, a sub-
commission, speeilBy for the armed forces
personnel.

I would now go to the last part of my
speech. And this concerns our technology
which is coming into the country in a big
manner. Everyone agrees with the need to
modernise and to introduce"” modern
technology. Various technologies have been
brought into the country. And in this budget
also we have seen that computers are exempt
from duties etc. Itisa.
it thing. But. I would request the Government
not to act blindly. We should not blindly ape
the West .because in this country what we
have got is manpower, Wg have got cheap
manpower, and whatever can be done,
industrywise, labour-intensive units must b?
given priorities. Of course, whatever is to he
exported—it has to be a two-tier system— is
to be exported. We must get the best
machinery; we must get the latest machinery
from outside. That is there for export. But for
Indian conditions, I think. we can rely on our
technology. We can also make it a labour
intensive, because we have five crores of
unemployed person-. This aspect should also
he considered.

Sir, I am also concerned about the import of
technology for the items which we are
already having. For example, the Vespa" and
'Bajaj scooters are the best in the world. But
only last year we have allowed "Piaggo" and
"Yamaha" scooters and motor-cycles to be
manufactured in u with foreign knowhow.
We have the necessary expertise and
knowhow to manufacture these vehicles
indigenously. I do not know why the Centre
had given perrmission for foreign
collaboration.

I would also lite to know why the
Indian Government is allowing foreign
eollaborations for unnecessary luxury goods
aad consumer good*, Sir, we know that
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Chesterfield and Rothman cigarettes have
entered our country. 1 asked a starred
question today to this House at to why the
Government are allowing foreign collabora-
tion? The Minister stated that as per
foreign collaboration policy foreign brand
names are not ordinarily allowed for use or;
products for internal sales—although there is
no objection to lb; use of products to be
exported. Despite this condition for foreign
collaboration, I do not know how Chesterfield
and Rothman cigarettes have entered our
Indian market. The reply D says that'the
Godfrey Philips have taken the Government's
permission for introducing the foreign
brand, name— Chesterfield cigraette in India.
It is most surprising that these brands have
entered our market without taking the
permbsiom from the Government of India
The reply also says that no money has been
paid for the trade-mark. Then are they doing
charity in the country?  Whether Chester-
fiefij and Rothman have lent their name to
cigarettes in this country just for fun? Lot of
money is being siphoned off from this
country.  Swiss bank is  financing
Checerfield and Rothman cigarette  com-
panfes. The Hon'ble Finance  Minister
must be knowing it definitely. I request the
Minister to terminate such trade-fflarfca in oar
country.

I am also hearing rumours about toft drinks
like Coca-cola, etc.. reentering our markets.
We have 'thrown out this company once and
we should not allow this company to market
its product here. Our soil drinks are equally
good. 1 am sure our Government will not
waste our precious foreign exchange on
importing such luxury goods But 1 welcome
spe ing foreign exchange where technological
ds "are required for export, but not for luxury
goods. 1 request the Finanee Minister to look
into this aspect.

Since the Vice-Chairman has rung the bell
a few times I would not like to take more lime
of this House. Finally, 1 "Would l:ke to say
that many aspects of the budget are very
good. It is definitely growth oriented in many
areas and I congratulate the Finance Minister.
But, 1 feel the common man has been kept
aside. The Minister has miseratty increased
the taxation limit from Rs. 15,000 to
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Rs. 18.000. I request him to raise it to Rs.
25,000. The non-taxpayer has been hit very
badly because of hike in kerosene, gas, etc.
The Government must assure all sections of
the people that they are doing it for their
benefit. The Government. should also take the
middle-class and common man into
confidence.

, With these words, 1 conclude.

SHRI VISHWA  BANDHU GUPTA
(Delhi):  Mr. Vice-Chairman, Sir, [ am foing
io support the Finance Minister on is excellent
budget not only for all the hings that have
been stated there but also wcause he has had
the courage to have .1 closfe, hard arid fresh
look at the budget. It has many element's
which are new—
ements tor modernisation of this country;
md for taking this country forward in a new
direction and for giving impetus to the
industries and all the other things which Acre
somewhat stagnant for some years.

Si;, i would like to confine my remarks
only to a few suggestions that [ would like the
Finance Minister to consider. Sir. the .20 per
cent duty on imported newsprint should be
withdrawal since the courts have already
given a verdict against this duty. This would
help maintain a lower per-eopy price of the
newspapers to the readers.

The seeond suggestion that I would like to
make to the Finance Minister is that in the
present budget, the duty on printing paper has
been increased as also the freight, resulting in
an increase in the price of paper by about Rs.
500 per tonne, which adversely affects the
publishing of books. The 20 per cent rebate in
income-tax on publishing of hooks has been
withdrawn, although it has been allowed for
ship and hotels. 1 will recommend that this
rebate on books under section 80QQ be
extended by another period of five year's in
order to boost publishing of cheaper books in
India.

The third suggestion that I would like - to
make to the Finance Minister is that he may be
aware that a large proportion of black money is
produced in the sale and purchase of properties,
land and buildings.
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It is not easily possible today to complete a
transaction without a proper'mix of white and
black money for flats, land or buildings. One
way to jolve this problem might be by
converting the capital gains lax into fixed
loans or bonds so that the-person may deposit
the money with the Government for a fixed
period, say, 10 to 15 years, so that further
black money is not generated. This proposal
may kindly be considered.

The fourth suggestion would be that with the
restructuring of the direct taxes system, it is
necessary thate the scheme under section
143(1) of automatic assessment should be
extended to returns of incomes up to Rs.
50,000" -instead of Rs. 25,000 as at present.
This would make it possible for the tax-payers
in that .bracket also to.get easy assessments for
> their inccmes.

The fifth suggestion would be that the
surcharge on tax on registered firm Id also
be abolished. At present, as per the new
taxation rates for individi I'tei-g is a great
anomaly inasmuch as the incidence of tax on
registered nrrhs oh an individual partner, in
cases here the 'firm's income is substantial is
more than

if the business is owned by the individual.
suggestion may kindly he considered by the
Finance Minister.

The sixth is the introduction of a provision
In section 440A(12) whereby fees paid by
tax-payers to their counsel for representing
their cases before tax authorities is totally
disallowed. This should also be reconsidered
qnd this may be a'lowed.

Sir, 1 would not like to take more of your
time and the time of the House would ;ike to
congratulate the Finance Minister once again
and I hope that he will look into the
suggestions that I have made.

SHRI BIJOY KRISHNA HANDIQUE
(Assam) Mr. Vice-Chairman, Sir, I rise to
support the budget presented by the hon.
Finance Minister, Mr. Vishwanath Paratap
Singh. Sir, the budget has been presented -as
an effective instrument to
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deliver the dynamic package as promised by
Prime Minister Rajiv GandSi to modernise the
cotlhtry and to take the country into the new
century. It is also a bold attempt to redeem
our promises on the economic front made in the
election manifesto, offered by our party and
accepted by the people, as reflected in the
massive-mandate in the last parliamentary
elections.  Sir, true to the words of the hon.
Finance Minister, the budget does reflect 5
P.M. pie have reposed inus." Forit is
the concern for the common' (he "immense trust

that the peo-man that is ihe keynote of the
Budget. No doubt agricultural and
rural development is the centre of plan-

ning and continues to be so But never in the past
has the common man again\t this backdrop of
development received so much attention.  This
particular" fact I would ike the honourable
critics of the Budget to appreciate and take note
of.  Man is the measure of things, more so
when it is the . ommon man. In the Budget
there are ample instances to prove that. I
would mention just a few. Crop failure is one
of 'he greatest curses that befall the farmers and
it is beyond human power to forestall the
vagaries of nature. The proposed
comprehensive scheme of crop Tnsuance at
low charges' and additional benefit of subsidy
in the case of marginal and small farmers is a
big leap forward in this direction. Can
there be a greater relief ihan this. The same
concern  for  the common man manifests
itself again In the proposal for security scheme
to cover the risk of death by accident. This is a
great relief to the landless labourers" small and
marginal farmers, traditional craftsmen and
others- who are otherwise not covered by any
insurance scheme. Again the same concern
predominates the proposal to put the legitimate
dues of the workers of a sick industry on a par
with those of the normal industry in the event of
closure of the company. Not only that. Such
dues will rank above the dues of Govern-ment
whereas there has been no provision of law
hitherto granting workers' dues a higher priority
over the secured loans. Unless the critics
wilfully keep thier eyes shut it is distinctly
evident that the common man receives a
fair deal in the Budget. And true to the
spirit of the late . Prime Minister's dictum that
"no section
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of our vast and diverse population should fcef
forgotten, their neglect is our en tiye less"
which is aptly quoted "in the Budget is maiked
by a mild dose of taxation of Rs. 445 crores—
scrapping of the estate duty, abolition of the
compulsory deposit scheme, substantial wealth
tax concession and reasonable corporate tax
deductions which are designed to generate more
re-sjuces so that modernisation and expansion
programme could be taken up by the corporate
sector. Not only these concessions and teliefs
which percolate to almost ail sections of
society; the abolition of estate duty which had
given rise to Hmerable difficulties, disputes and
litigations and which had also generated
considerable amount of black money Will be
effectively grappled with. It has long been
appreciated by all that the lower the rates of
taxation, the better the collection. The thinking
of the Wanchoo Committers not very far from
this. In spite of our being convinced of the
effectiveness of such a view it has always been
put in the cold storage -. and it is for the first
lime that the Fin. Minister has come forward
with practical Wisdom. And now, having
granted these tax concessions and reliefs, the
Govern-. ment has created the precondition of
honesty for it has called upon the tax-payer meet
their obligations as citizen
and help it reduce, if not totally eliminate. 'he
generation of black money, and the decision
to make the prosecution of tax cvaders
compulsory removing the much abused
discretionary power so long enjoyed by tax
authorities tilts the balance further in favour
of the more or less honea declaration of
income tax and assets by the tax payer. What
is, however, more important and significant
is not the reliefs and concessions offered
by the Budget.

The efficacy of Budgetay exercises is judged
by the measures to tone up the economy, And
in the context of the economy of the
developing countries marked by resource
constraints and very often opting for loans
from the developed couu-tries, the yardstick
of success is the mea- self-reliance * injocted
into the economy. Let us recall '-'J/at cur
Prime Minister said while addressing the
nation immediately after the election.
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Improvement in productivity, absorption of
modem technology and fuller utilisation of
capacity must acquire the status of a national
campaign.

In other words this is . the strategy to
achieve self reliance whether in agriculture or
industry.

The budget reiterates the faith in agricultural
and rural development holding the key to our
national development. So, the 'budget relies
on the continued application <f our
agricultural strategy involving structural
changes in rural economic relations, greater
application of new technology and fertilisers,
and increase in the irrigated area.

Thus crop insurance which not ouly ensures
security to the farmer individually, but
covering all the major crop loans, is a major
policy instrument for spreading the Green
Revolution which has been confused so far to
irrigated medium and large holdings.
Marginal farmers who could have been
benefited immensely by adopting green
revolution technology package, which is,
however, very expensive, were doterred from
going in for it due to the risk of crop loss.
Now the risk aversion will be overcome by
the proposed crop insurance the cost of which
will he low and subsidized to the extent of 66
per cent on a matching basis by the Centre
and the States. Together with an effective
price support programme for oil seeds and
pulses, the scheme of crop insurance is ex-
pected to trigger off another wave of green
revolution. Though it is true that land and
tenurial reform and consolidation of land
holdings are equally essential for the required
change in agricultural development, yet ene
mtist admit that crop insurance marks a
significant step which will lead to other
changes to support a spurt in agricultural
growth.

The same accent on self-reliance rules the
Industrial front too. While reiterating the
national commitment to the philosophy of
public sector and other socio-economic
bieciives, the budget envisages structural
shanges in the economy. For the Govern-meat
now aims at reducing costs and pri-
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ces and improve the competitiveness of our
industry, as stated'in the bndget. This requires
bold and hard decisions, In the wake of the
budget the Prime Minister while addressing
the Conference on engineering export
organised by the Association of Indian
Fngineering Industry only on the 22nd March,
a couple of days back staled that a new deal
for industry will be announce in the current
session of Parliament. The 'shape of things to
come, however, became very clear when he
cautioned,the industry that "certain indus tries'
must die." I quote:

"We cannot pretend that all industries of the
last 300 years must carry on into the 22nd
century "and  that from now on" it will he
very expensive for industry to go sick."

On
e of the measures to fight industrial
sickness has already been spelled out in the
budget and I need'not go into details. But one
must appreciate that it is a ter-piece of
doctoring.  This is a tribute to the Finance
Minister because a go doctor is known for his
ability to diagnose. It is very often the collusion
of the financial institutions, which have
vested  interests in sickness, and  wilful
negligence of the owners to get relief and
special assistance which are very often diverted
to unproductive channels, industrial sickne-
allowed to come to stay. The situtation too is
further aggravated by bad management.
However, Sir since the* much repeated
adage that prevention is better than cure still
goes strong, I would to like offer a suggestion
to the honourable Finance  Minister that
alongwith the Board for Finanace and
Industrial  Reconstruction  anotl Board for
periodically inspecfhTF the condition of the
industries must be set up so. that suitable
treatment could be adrai tered on them well
in advance much be-lor they are beyond
redemption. So I would request the
honourable Finance Minister to consider this
possibility and see whether such a Board for
inspecting the industry, periodically could be
set up

Sir, a nation, however, cannot live by
bread alone, particularly a nation which can
ligntfiilly boast of great achievements
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in science and technology, but is constrain.

ed to do enough to break through the schackles
of age-old ideas and old ways of ' thinking to
attain to high levels of modernisation. Sir,
_placed between, the passing of the present
century and the advent of the new one which is
expected to usher in heights of sophitieation
and hitechs hitherto unsealed, the scienliftc
community of our country has been just
awaiting the spark to Ignite the process of -new
thinking and they have had it in (he young
Prime Minister, 'Shri Rajiv Gandhi, not only to
survive, but also to per in the new century. For
the new Prime Minister has the wisdom to
foresfe that unless the way is prepared in the
remaining years of the parting century: India
cannot rneet the new kind of challenges that
the new century win throw up and Compete for
a significant place in the front line.

The Budget highlights this aspect. Bor
rowed technology has reinof
the primary factors assuring a high speed
of development. The history of indus
trialisation in those countries which '
the will and determination corroborates
this. Thus, with the removal of the Cus
toms duties on supercomputers, 'mot indi
genously manufactured, and Jjfbera] conces
sions to "™ electronic industry, the Budget
has smoolhened the path for ihe kind of
technlogica] transfer that win take the
country forward at a more 'rapid pace.

Before 1 conclude, I would like to
refei to the fear that there would be in
flationary impact because of the lax pro
posals contained in the Budget. Much has
been said about the inflationary impact
because of the tax proposals and the huge
uncovered  deficit of 'Rs  3.349
crores. It is. however, too 'arty to predict. But
if past experiences are any guide or any
indication, then we have

: that in 1984-85. large food s'ceks and a
comfortabe foreign exchange posi-
tion have helped the Government in com-
taining the rate of inflation. Therefore, the
1985-86 Budget deficit would not have any
adverse effect on the prices, at least we hope
so After all it must be appreciated that the
Government, instead of levying
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new taxes let the deficts soar to Rs. 4,500 '
crores and has tried to raise new-resour-. ces so
that new investments for development could be
promoted and the temp» of development can be
maintained. If that can be done, and 1 am
confident, it can be done, I do believe that the
inflation could be contained.

With these observations, Sir, I would once
more congratulate the honot: Finance
Minister tor his Budget which is acceptable to
alf sections of the. secc-'ty,' Thank you, Sir.

THE VICE-CHAIRMAN (SHRI R,
RAMAKRISHNAN): Now, Mrs. Mo-Jka
Das.

SHRIMATI MONIKA DAS; Mr. Chairman,
Sir, I must congratulate the honourable
Finanace Minister for  his Bud to give
relief 10 all se

Sir, the raising of the works limit for bonus
from Rs. 750 to- Rs 1,600 the increasing of the
ceiling tor death-cum-.retirement' gratuity from
Rs. 276,000 to Rs. 50,000 for the Central
Government employees, are all welcome
measures though the prices of a few articles like
gas, kerosene, diesel and petrol have gone up. In
spite of that, it is a balanced Budget which
should gladden the hearts of almost everyone
and displease none. Another corns feature of the
Budget is the reduction in the Income-Tax rates
and Wealth Tax rates and also the aboli'ion of
Estate . Duty' which would certainly lead to
greater tax compliance resulting i:i -higher re-
sources for the Government. A lot of subsidy
has been given for so many articles like
fertilizers, foodgrains and the rest. A greater
economy could have been effected and a great
deal of subsid.es could be avoided if the Foo.l
Corporat.on of India was able to handle it

properly

Sir so fat as agricultural production is iceraed
our country has progressed. Now we are
producing foodgrains thrice a year. Today our
country ranks among the leading industrial
nations of the world. Five Year Plans have
brought about ttch«o1»-
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[Shrimatj Monika Das] gical ransfon in
agriculture  andindustry and prpvided a large
reservoir ofpained manpower. Thouah the per
capita income is not so high, the countryis in a
position if we compare it  what it was in
1974. But still we are unable to solve  our
problems. The main reason is that-350
millions have been added to the population of
the country between 1951 to 1984. More than
50 per cent of the people living below the
poverty line. This is, firstly, dye to lack of
education and se- condly I should say, lack of
distribution foodgrains

In this connection, 1 would.like to em-
size on more education, which will
is to solve many problems. Recen

tly, our hon. Prime Minister has declared
free education for girls. Sir, for this pur
pose Rs. -514 crores has been
sanctioned Now, if we want
remove poverty, we have to give edu-ii'ea,
urban slum women and '"children. The
present  educational tern in the country is at
such an advanced stage of. decay that it is
doubtful . whether such reforms can save it. It
is an open fact that. without female education
we cannot make the desired progress though
there has been a great impetus to late
education through the country.

education means job-oriented in every rural
and slum area. Education of a girl is more
important than that of a boy, because if we
educate a boy we simply educate an individual
but if we educate a girl We educate a whole
family. So in this regard I feel that educational
system has to be spread to every economical
weaker section.. The examination in requires a
boost to vocationalisa-tion and practical
education in the rural and urban areas. In this
regard I would like to say that in the majority
of the countries of the world we find female
education with female teachers. It is most
important in our country, because we find that
in the rural areas women never come to male
teachers. They fed shy If we keep worrien
teachers for women, specially in kef section
areas, then I flunk that the educational system
will completely change in our country. It is not
surprising because women teachers, with their
iinborn tenden-
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cies of motherly affection and care, can better
mould the tender hearts of young m tem, then
1 think that, real female education will spread
properly and it 'centre for elderly women.
But shodd be pro ‘ quarters near the
schools honorarium also.. "One who rocks
cradle rules the world" is a famous maxim. SO
long we had enough pii-inten education
and raising status. Now we are sure that
women sducation will reach the poorer
sections because our Government hi our
planning process must assist in crea-
an environment' whereby the people
could think ahead. Otherwise what ever we
with good intentions willt not succeed
hout prop- nentation.Our country is
a country of villages. 'in;; in the villages.
cope for development. Village economy is
idealy suited for II scale industries.

Due to  anemoloyment in the villages ay
people are coming to the cities Slumsare
created in this way. T would like to say that in
1981. I moved a Resolution in this House
.about slum clearance and . Government was
kind enough to accept my Resolution. Five
Yeans have passed since then, but the
Government has not worked out any specific
programme. There were 30.5 million slum
dwellers in India at that time and I said that
their number would increase to 45 million in
five years. Today according to the statistics,
there are 40.5 million slum dwellers in our
country. T request our hon. the Finance
Minister that should have -ome separate
allocation. for them. These slum dwellers
are living below the poverty line. I hope
that next year our Finance Minister will
think seriously about this problem and see that
the slum dwellers, are treated better. is the
most important and burning subject for our.
country. Next year at ieast he should see that
a separate fund is' given for slum dwellers so
that the money is really ised for the
improvement of the shim dwellers' condition.
Government is giving
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money, but that money reaches up to the
Corporation level. Slums are increasing,
day hv day in our country. I feel that
in this way our country's slums will in-
There should be  vocational  and
practical  education-cum-employment  pro
grammes for the rural and urban shim
areas. With this, we can solve many pro
blems. We must have family planning
programmes for the slum dwellers. These
have the problem of dowry deaths and
employment. The greatest challenge facing
our country is the increase in population,
aim is to have a birth rate of 1.6 per
thousand per year. Our other aim is to
k poverty by a gerowth
rate

of 5.5 to 6.5 per cent per year. The Seventh
Plan is a challenge for o"r Gov-tnettt and they
must fulfil all the responsibilities within the
framework of the Constitution. Sir. the scheme
that we m should be flexible so that it may
reach the district level or.block level or village
level. We need a dynamic and imaginative
office machinery. Innumerable restrictions
pose a major problem and hinder the
economic development of the country. A new
awareness has to be created among -the
masses. The administrative machinery at
different level has to play a vital role. The
policy makers have already taken note of it.
The modification and implementation at
various levels has to be done. It has been
observed that at many State levels the flow of
credit from financing institutions is very
unsatisfactory. For this purpose, the Centre-
State relations is the most important thing.
One cannot try to weakSn the Centre and then
expect it to function efficiently. There should
be a Joint Consultative Committee under ' the
irmanship of the Prime* Minister to monitor
the Centre's economy, and to ensure
the”continuity of our commitment for the
upliftment of poor people. These people,
should be looked after properly.

The wheat production this year is likely to
achieve the target of 145.6 million With such a
bwmber crop, I would request Our Finance
Minister that . at least for wheat and some
other commodities, the prices should be
reduced for the common people. For this I
would like to give some suggestions. Firatly,
the kerosene- oil prices should he reduced.
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the urban slums and rural areas do not
have light. [ can tell you, Sir, thatata
distance of 50 KMs from Delhi at a place
called Ashok Nagar, people do not have
electricity there.  They are nding on
kerosene oil.  If you cannot vn the price of
kerosene o0il, I one thin?. When I
way in a small town, [saw two types
of oil. One is of red colour and the other of
Whin; colour; one is the crude ¢ other is the
refined oil.  If you not bring down the price
of kerose-. oil. yon see that the price of
the crud. .oil is reduced. . Arid that oil
can  b" used by the poorer sections of the
people I request the Government to look
into . fhi.- aspect

sing problen Low cost houses should be made
available to the common people and the
poorer sections of people. The Centre's
perfor-, mance in the housing sector is much
be-Icw the expectations of the people.
T have a sugee.stion to make- in this con-
nection.  Last time also I made it. Every
year, at"least 17 million dwelling units
should be'provided. And this should be
continued for a few years. Then only we can
bring down this housing problem. Then,
Sir, more care should be taken for installing
hand pumps, in the village areas and more
water taps in the urban slum -. so that
the problem of drinking water could be
solved. We always tell the poor people that
they are dirty and' unclean. ~When they do
not get even water for drinking how can we
expect cleanliness from them? Therefore,
sufficient money should be provided for
making the drinking water available in
the villager and in the urban slum areas.
Drinkhr water should be provided in all the
area.', where the poorer section live.  We
ar, hopeful that with the technological know
ledge and also the young Prime Minister'
proper guidance in the implementatio of
the 20-Point programme of our lat hon.
Prime  Minister, Shrimatl Tndir>
Oandhi. rhis “country will soon get rid of
unemployment and hunger. And, Sir,
hunger will become a thing of*the past if we
take certain steps in implementing the
rural development programmes and
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educate our women and children in rural areas
and urban slum areas. Our country needs
young men and women. All the aspirations
and dreams of the nation builders depend on
this. We are sure that the Prime Minister who
started the works in right earnest would spare
no efforts in bringing about the necessary
change. If we give earnest support to our
Prin®™ Minister we dan be able to fulfil our
promises to the masses. And in rd, I would
like to say that we do not say that we have
done more work. As Mr. John Rhode said, "so
little done, so much to do."

Thank you, Sir.

SHRI B. V. ABDULLA KOYA
(Kerala):  Mr.  Vice-Chairman, Sir, [
congratulate, the Finance Minister , for
imaginative and unambiguous
Budget. He has sincerely tried to pace
* up the progress of nation-building and
development. He has adopted a new policy
of progress and prosperity of the country
by resorting to unconventional methods
of development in both industrial and
agricultural fields.

Sir, our country is confronted with acute
problems  like  over-population®  un-
employment, poverty, etc. As such, it is not
easy for any Finance Minister to find an
effective remedy to all these problems at one
stretch. Under the circumstances, I feel that
the Finance Minister has made sincere
attempts to solve these problems and he has
succeeded in many ways. Concessions and tax
reliefs have been made in various production
stages. Upgardmg the capital of small scale
industries, introduction of crop insurance and
the in* ciiment in the subsidies for food and
agriculture are really commendable steps.

The Deputy Chairman in the chair

in a country like ours where me private sector
still flourishes, ~we cannot ignore their
genuine demands and therefore de
serve encouragement.
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Madam, enhancement of bonus limits,
reduction in income-tax and- encouragement to
the small investments are some of the measures
aiming  at social justice. la tpite of the
above good measures, 1 that the highest deficit
of Rs. 3349 crores will bring in unprecedented
inflation ing further the cost of living. ~ The <i

eminent should, therefore, find sonv medial
measures instead of hoping for a favourable
monsoon.

The high duties on petroleum products,
kerosene, cement, paper etc. added to the
higher railway charges will surely affect the
cost of living of the poor and lower middle
classes.

Madam, let me take this opportunity to
ventilate some of the long-pendi ances of my
State, Kerala., Kerala being! ficit State in the
matter of rice, it requires at least 1.85 lakh
tonnes of rice * per month from the Central
'quota to meet the rationing requirements.
This rien

should be from Andhra State and the
Punji is not suitable for Kerala.
So also 18,000 N.T.S. of kerosene per month
ire reeded to meet the full requirements
including tho those of the fishing boats.
'Improvement in the all-weather port of
Baijpore, construction of a dry dock at
Vizsiniatn and a fish'landing at New Mahe
are some of our urgent requirements.

Madam, national highways and new
railway lines are quite inadequate in Kerala.
Sea erosion is another problem of Kerala.

The present policy of reservation of forests
has deprived thousands of families, of Kerala
of the legitimate means of livelihood.
Therefore, 1 would suggest that the
Government should allow timber imports
from foreign countries like Malaysia", South
Korea, Central Europe, Africa etc. Madam. I
have been to these places recency and I find
that many of these people are prepared to
send timber and timber logs provided the
Government of India allows reduced import
duty on these things,

SHRI GHULAM RASOOL MATTO
(Jammu and Kashmir): On timber they
havreduced ...............
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SHRI B. V. ABDULLA KOYA: There nearly
450 units of timber manufacturers who are
suffering and threatened to be wiped out.
Import duty on timber should either be
abolished or reduced.

Tne rail 'hie from Shpajur to Manga-lore
to be doubled and an overbridge at Francis
Road, Calicut, to be urgently constructed.
The railways have forgotten that there is a
part of north-Kerala where more or less one-
third of the Kerala population lives. (Time
bell rings).

dam, before I conclude let me express my
agony over the communal riots arring at
various parts of the country under one
pretext or the other. Unless a special force is
recruited to deal with the riots, the minorities
will have no >. security.

1 hope that the Centre is fully aware of
the financial crisis KgrMa is facing at
present in an unprecedented way. It is
the bouriden duty of the Centre to come
forward to help”this Qjoblem State out
of the present difficulties without forcing
it to curtail its development programme
under the Seventh Five Year Plan. The
whole of Kerala is behind this demand of
the Kerala Government for help against
the fearful deficit of Rs. 1100 crores dur
ing the Seventh Plan.

SHRI JERLTE E. TARIANG (Megha
laya): Madam Deputy Chairman, may I,
at the outset congratulate the hon. Fi
nance Minister for presenting a new philo
sophy in the current Budget by bringing
in a new era of liberalism instead of the
erstwhile permit-licence-raj type which has
been experienced for the last three decades
or so. Breaking all barriers, the Fi-
nance Minister has been able to provide the
people with more dynamic and progressive
measures which I am sure will be very much
appreciated by all sections of this House and
even by almost all the critics when these
measures are actually implemented.

The Budget shows frankness, honesty and
sincerity of purpose. I am sure that the
declared objective ander the »ew
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dynamic leadership will be greatly achieved
through its pragmatism and clear vision for
trae future.

I would however like to bring to  the
attention of the Government some of the Isms
faced by our people in the North-
Eastern, region, especially the people
living in the hill States and Union
Territories in the region. Due to lack
of proper transport facilities, Shillong and
other cities in the Hills have recorded the
highest price index, since the goods pro-
duced and imported from other States are to
be transported only by road transport. I do
hope that the  Government would
give its due consideration as  to
how the poor and backward hill people
could meet their family budgets. Pries of
all essential commodities arc the highest
in the country. We are finding great
difficulty in getting scientists, engineers and
other teaching staff in our technical
institutions from outside the State because
most of them are reluctant to go there due to
high cost of living and also lack of so many
kinds of facilities -for a modern living.
Our technical institutions do not have
adequate number of qualified teaching
staff our Indian Council of Agricultural
Research do not get necessary number of
scientists to go and serve there. Therefore,
there is a lot of difficulty in the economic
development of those areas.

Our educational institutions produce
mostly ordinary graduates fit only for
white-collar jobs, because the schools and
institutions that are being run there, do
not get qualified teachers
be-
cause the teachers there do not get even half
the salary of a fourth grade employee of the
Government. A teacher in the M.E. and
High School m» this region gets a pay in
the range of Rs, 250 to Rs. 500 only. It is
heartening to note that marginal and small
farmers of wheat, paddy oilseeds .and
pulses will be provided with a coverage of
insurance up to 50 per cent of the crop loan
in case of crop failure. I would request the
Government to extend the same facilities to
potato and ginger cultivators of Meghalaya.
Potato and ginger are the only major crops
the State. In fact, they are the only gourc*
of Hying of most of our 'small farmers and
cultivators.
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Madam, the North-Eastern Region, especially,
the hill States have negligible number of
industries, due to transport feottle-ferhaps,
electronics and their allied industries would be
more economical and suitable to these areas. In
this connt'Ctiaa, J would like to congratulate
once agMn the Prime Minister for> outlining
a new electronics policy, by liberalising
imports, reducing, duties as also deltcensed pro
“tioa of electronics components. I do hope, the
Planning Commission  would  make more
liberal allocations for such schemes *of the State
Governments of the Horth-Eastom Region in
the Seventh Plan, in order to provide jobs to
the educated unemployed and also help in
improving cor.omy of these States.

Madam,'may I "bring to the notice of the
Government the grave problem facing people
travelling on the National Highway No. 44, at
a portion of the road from Jowai to Badarpur,
which is only pint of the National Highway
No. 44. The portion .of the road from Jowai to
Lata-cheixa, which oa about 127 Kms. falls
under Meghalaya. The road was handed over
by the then Government of Assam to the
Border Roads Development Board in 1972. At
present, the road is in a very' bad condition,
especially the portion bet-n Jowai and
Khliehriat. whlcn. is a distance of about 30
Kms. It takes three hours to travel by jeep or
car from Jowai to Khliehriat. F do hope that
the Government may at least hand. over
portion between JOwai and Khliehriat to 'he
State PWD.

I would like to thank the Government for its
decision to start a regional medical institute
in Shiilong to be known as the Indira Gandhi
Regional Institute of Medical Sciences. The
State Government has luired 300 acres of
land for the purpose and I hope, the Hon.
Prime Minister would be kind enough to
spare hrs valuable time "for laying the
foundation stone of the proposed Institute at
Shiilong at his earliest convenience.

Madam, the Vayudoot is now operating, a
daily flight direct between Calcutta and
Shiilong. The number of air passengers is

[RAJYA SABHA ]

{General), 1985-86 404

increasing day by day. Except those who avail
of the direct flight from Guwahati to Delhi,
mo”t n'f them would like _ to ' travel via
Calcutta. But it is very difficult to avaii of the
connecting flight to Delhi by Indian Airlines.
Since Shiilong is the headquarters of the North-
Eastern, Council, which comprises of the
seven States and Union Territories in the
Region, it requires better air services. We have
an ,air-field whith can easily be improved.
This can Se facilitated by providing refuelling
facilities and telecommunication services in
the air-field. In this connection, I would also
request that there should be two flights tJaiiy
between Calcutta and Shfllong.

Madam, I do not want to take much time.
I am new to the House. T justlent with
some of the problems we are facing. I do
hope, the Government will lake measures to
relieve the econon of the people of our
Region. It is heartening to note that the present
Government is determinedout corruption and
to bring about prosperity,
but if this part of the country retrains
backward I do not think we will be an
asset to the nation. So, I sincerely appeal
;he Hon. Finance Minister to kindly
have our eco- nomic difficulties and to
work out a scheme so that the people of our
area could be benefited and they could come
up to the vtenerar standard of other fellow
Indian citizens.

With these words, Madam; [
budget.

support lire

SHRI VEERSHETTY MOGLAPPA
KUSHNOOR (Karnataka); Madam .Deputy
Chairman, [ whole neartedly support this
budget. I also join myself in congratulating the
Finance Minister for presenting this kind of
budget. There are two types of critics. The one
say that this is a rich men's budget alSrthe"
other say that this is an anti-poor man's
budget. Before answering these questions I
would like to quote the remarks of one of the
eminent legal luminaries. He is neither a
Congressman nor a Congress  supporter.



405 The Budget

He is a man who has always commented a
budget whenever it has been presented. it has
published articles and also addres- meetings
on the presentation of bud-is the first time
that he has appreciated this budget. He is Shri
N.A. Pa'khiwala who -was the Ambassador
to the United States during the Janata regime.
J quote.

"The Union Budget this year reple

in economic policy and fiscal thinking. 'The
monumental task of- redesigning India has
begun. The Budget is ep-making. It is the most
significant amon? the budgets of the fast 30
years. It J Dm vide the biggest economic story
of Asia for the current year."

This is the remark offered by an emi- nont
economist of this country.As I have said he is
not a Congressman. These are emarks of an
economist. So, after seeing this kind of a
remark made by an eminent economist, there
seerm to be no merit in the remarks made
by the opposition and others.

Madam, The Finance Minister for the efirst
time, has tried to present a budget in order to
remove, what you call, unemployment.
Today, if we see the figures. there are 45
million people who are unstayed. There are 25

millio, people are already registered with
nearly 664 employment exchanges. Every
month, nearly 1.3 lath people are

registeringi ihemselves with the emploj'ment
exchange for employment. What type of a
budget can you produce when there Is*" such
a huge unemployment in the country? For the
last six Plans we have not bee~n able to solve
this problem, This-time when our Finance
Minister  has thied to give a new direction to
our bud-ana he has succeetted in  presenting
'his kind of budget in order to remove
unemployment. I will now narrate- the steps
one by one, how he las tried to do this.
Madam, as you are awate, we nave not been
getting so much external .stance for
development of oar country. ' This is happening
for the last two-three LBS. Even the international
banking institutes are refusing to give aid. Even
the
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and other world bank institutions coming
forward to finance our developmental work.

in that situation what is the alternative Vii io the
Finance Minister. Only, thing' he will have to
see is that he saves on in ernal resources. For
that reason only he has given a lot of
concessions.  First of all is the concession of
delicensing the industries. Not only that, he
has .ilso ] several concessions like he has abo-t
the Estate Duty. He has even I the limit
of exemption from We from Rs. 1,50,000 .to
Rs.  2,50,000. He has also reduced the
corporate tax. By doing all this he has given
concessions ;e tune of Rs. 1000 crores. It is not
fth:;t this amount of Rs. 1000 crores is going
to the pockets of industrialists. It is not that
this amount is going to be spent on cessions
with the hope" that this amount of Rs. 1000
crores given by way of concessions will have to
be invested by the industry. It is for that reason
that these concessions have been given. Not only
be has also promi be continued for the coming
two ->. It is not for this partis alone. In
the next year also he is to give these
relaxations. For what purpose? So that by this
amount we will have industrial growth and
increased production, so that those unemployed
persons nearly 45 million in number get jobs. It
is for that reason that  this ° of a budget has
been proposed.

Recently we have'gone through elec-:—both
Lok Sabha and Assembly elections.
Whenever we go to the villages, in every village
there are 20. 30. or ; people who are
educated and they have been saying: "These
leaders are the people who are  not providing
work to them". They have been looking at the
leaders with contempt. And it is for the first time
that this budget has sought to create conditions
so that industries are established in  the country
and people are absorbed in those .industries.
During the last 30 years we have been able to
absorb in these industries nearly 24 million
workers. Even if we double the number, it is
not possible to absorb all these jobless people
in
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these industrfes. For that reason the Finance
Minister has taken a correct stand to see that
this budget is saving-oi iented and from the
savings industries will have to be established
throughout the counrty.

To the people who say that this budget is a
big man's budge:, that all concessions have
been given to the big man, I want to say that this
is not so. it is ,a budget for removing
unemployment, for giving jobs to the persons
who are unemployed in the villages and
towns—\ number is nearly 45 million, as I have
already said. The limit of Rs. 20 crores which
was there for the MRTP, has been raised
to Rs. 100 crores. These MRTP houses
will have to invest their money. Earlier they
were saying that there was no scope for them
to invest thei.r rnoney in the industries

because- there were a large number of
restriction;; and whatever they earned was
going in the taxes. Now the Finance
Minister ~ has taken a. bold decision to raise

the limit from Rs. 20 crores to Rs. 100 crores. At
the same time even for the small scale
industries, the limit which  was eatlier 20 lakhs
for machinery etc. has been raised lo Rs. 35
lakhs.  This is also going to create a good
atmosphere and this is also going to give scope
for the small sscael industries to invest a lot of
money and set up a large number of industries
in the coming years. (Time Bell) = Madam,
you will  have to give me a few more
minutes more.  Kindly bear with me for a few
minutes more. It is stated that it is anii-poor-
rrtan  budget. My submission to the critics is
that when there used to be drought and floods,
the crops of small and marginal farmers were
being destroy-, ed. At that time there was no
remedy . except  converting it into a
medium-term loan for three years. Now the
Government has come forward with the scheme
that their crops will have to be insured, that
too for 150 per cent of the loan which they
have alreadv oritaured from) the lustration.
Here 50 per cent more has been given.
One  hundred per cent will go for the loan
and the other 50 per cent will so for
livelihood. T think this is the first time thirt
this kind of a budget has been presented.
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Now the workers have been given a
lot of incentives. The ceiling for payment
of bonus, which was, a monthh
Rs. 750, has been raised to Rs. 1,600. la
industry, earlier, if the industry beeam®
sick the labourers were thrown out
Without paying their wages, but this time the
hon. Finance Minister has made a ' provision
that their wage bill will have the first priority
and their dues, will rank aboVe even the dues
to the Government. So, the Government has
taken a lot of pains to see that the labourers are
also benefited by this kind of a budget.

Because Madam Deputy Chairman is pressed
for time, I offer only three sug-. gestions and
finish. Here is one thing to which i wanted to
draw the attention of . the Finance Minister.
Here they have provided that Rs. 3,000 will
have to be paid in the event of death of any
labourer or small or marginal farmer and here
the word "accident" has been used. Here I want
that the definition of "accident" should include
snake bite because most of the small and
marginal farmers live and work in villages and
many people die due to snake bite. Therefore',
snake bite alse must be included in the
definition of "accident."

Another suggestion which I am going tsi
make is with regard to the National Agricultural
Bank for Rural Development— NABARD—
for', 'which Rs. 152 crores have been provided.
This bank is providing short-term, medium-
term and long-term loans to the agriculturists
and eve» small-scale industries. .They are
providing these three kinds of loans whereas
my suggestion is that this bank should also
provide loans for the agro-based industries
because the TDBJ and other institutions have a
bias against agro-ba‘ed industries and they do
not finance them fully aid in their programme
there is low priority eve« for sugar factories an
1 other factories which are agro-based." So.
NABARD should provide capital loans for
agro-based industries like sugar factories. oil
mills and rice mills.

T welcome the Finance Minister's statement
in his budget that they are going to give support
price to oil seeds and pulses
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also. Earlier they were giving support price
only for wheat and rice. My suggestion' here
is that there must be a Commodity
Corporation just like Tea Board, Coffee
Board, Cardamom Board and Coconut Board
which we already have. Such Commodity
Corporation wi)l have to be established in
order to maintain the price level.

Lastly, what I am going to say before the
Finance Minister is, in Karnataka we are
having the Vijaynagar Steel Plant project.
Unfortunately this project has not been
included in the Seventh Plan nor has any
amount been provided for it in this budget.
This is one of the long overdue projects. The
foundation stone for this project was laid by
the late Prime Minister. Shrimati Indira
Gandhi, way back in 1967, but this project has
not been given suificient funds. Therefore,
there is lot of agitation in the minds of the
people of Karnataka and T request the
Finance Minister that this project should also
be included in the Seventh Plag and the
necessary money should be ptovided.

Madam, with these words I support the
budget --vholeheartedly.

6P. M.

SHRI SANTOSH KUMAR SAHU
(Orissa): Madam, I rise to support the Budget
Demands presented by the Finance
Minister....

THE DEPUTY CHAIRMAN: We will
eorrrplete the list of all the speakers. Every--
fika is sitting in the House will
Speak.

SHRI SANTOSH KUMAR SAHU:
because this Budget to me is in continuity of
the past. With boldness and courage it has
been presented before the House. I will be
analysing one by one.

There are certain parameters by which a
Budget can be judged whether it is toad or
bad. The fundamental yardstick is how we are
going to keep the in-iation within the
reasonable limit and stabilise the prices
because that is where primarily all the people
- are concerned with and in that how it
promotes savings a*d investment. The other
most ipipor-tast thing is how it generates
employment
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in the country of such a huge population. The
most important thing in the Budget, as stated
by the Financ, Minister, is that he has tried to
promote savings and investment and to create
resources from within. H, has ,to!d in his
statement. that always to depend upon the
outside finance is very dangerous for the
economy of any country, and this is the lesson
of world. - Whether a country has depended
upon the US AID or other aids, the. Latin
American countries, there terrible inflation has
come, and it has ruined the whole economy of
the country. So, it is a ver\ timely action...
This thinking should have originated much
carlier. It actually has been originating since
one year back.

Another thing is. Prof, Khusro told of
the Budget that one. has to look, where
agriculture is the prime occupation and SO
per cent of fhe people depend in agricul
ture, how the Budget presents incentives
for the agriculturists for further growth of
production without which the Green Re
volution® will not be possible. Mr.dam. I
that I he Crop-Tnsurance Scheme has
been a bold step. Tt provides the infras
tructure for the farmer to survive and
usher "in Green Revolulion. Actually if
we see the Indian economy, we find that
the * born out of debt and dies

in debt. But this crop-insurance will him
motivation and the courage and the capital so
that he can go in for further Greener
Revolution which is so much cherished in the
country, and. that is the only wciy by which
we can reasonably check the price-rise of the
essential commodities, tint is. the foodgrains,
witk which die common man is conceded.

Now, coming to the other important point
which has been foeussed in the Bad-get, I
quote from the "Public Financial Express";

"Mrs. Ursula K. Hicks has rightly told that
unjust and inefficient taxes set the French
Revolution aflame. An important part of the
explanation for Germany's failure in the War
1914-18 was her antiguated lax structure—
inefficient faxes helped to loose Britain the
American colonies."
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With great emphasis she'has told about the
antiquated tax structure. So, our tax structure
needed certain reform, and the Finance
Minister will get all trig laurels and credit for
the tax reform, "and very boldlv he has done
it. There is nothing of pseudo-socialist
thoughts, to be criticised. If a tax process is
cumbersome, if the administrative expenditure
of collecting the tax is much more, why have
the tax and harass the people? Thero is no
meaning in it.

So, 1 welcome th- measures he has taken
on the direct taxes. Madam, priorities should
be given for growth, productivity and savings.
If yon throttle everybody, how can you get the
savings, how can you get the resourcess and
how can you create incentives that are
fundamental to the economy? Even in the
world where people believe in socialist
economy, are they not going in for private
incentive*? Let us see the economic history.
At a point they reach the saturation point, and
they go in for more private incentives so that
more' production can be generated. This is the
fundamental thinking of h
That, cannot be changed.

The income-tax exemption limit  -has
been raised, It is very

Then, coming to the vexatious thing, the
Compulsory Deposit Scheme, it has been
abolished. P.vpr. where people were giving a
very bad look at this Compulsory Deposit
Scheme. It is right that after March 31 this
should be given the goby.

Now, coming to the Estate Duty, the Finance
Minister said that Rs. 20 crores was the
collection and that the administrative cost was,
relatively higher. The Government has taken a
bold step in abolishing 1 he licence fee for
radio and television sets. We know that people
in the villa-also possess radio and it is not a
luxury item now. As regards the television it
can educate the students. And it want to
prepare our country to enter into the 21 st
century, as our Honourable Prime Minislter
lias said, we cannot afford to
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see that these people don't get these benefits.
So, this policy is well-conceived ar.d will
help more and more people.

Now coming to the anti-poverty pro-
gramme. Of the rural people, the Government
has allocated Rs. 870 crores. Out of this
scheme nearly 3 millicn families will derive
benefit. The Goverumeut has also decided to
provide 100 days employment to one
landless labourer in a family to eradicate
poverty and to raise their income. It is a
laudable step, and the Government has taken
into account the 1 ma I sector.

I humbly submit to the Honourable Finance
Minister, one basic question. We do not
know as to how much money is percolating
to the common man--the labourer who toils
in the field. We should see that the money
goes to the needy labo. urers. The public
institutions  dealing with the district
development of the small and marginal
farmers: and the landless labou-should be
motivated to provide loans to these needy
persons. There must be regular pressure on
the banks and cooperative institution to see
that the money meant for the landless
labourers reaches them at proper time.

I am happy that the budget has taken care
of the women and childrens' development in
the rural areas. The Govern-meni has
earmarked a sum of Rs. 5.5 crores.

The Government has taken care of in the
budget of setting up district compo-rural
training technology centres. It is very essential,
because ! think the . traditional handicrafts has
undergone a loi of change. After agriculture,
hand-loom sector is the greatest employer in
the country. Then comes handicraft-, In our
age-old society, every village has got certain
handicraft centres. The handicraft sector has.
pot a traditional static type of motif. The
marketing, of its product has iged in the face
of technological d lopment. The D. 1. C. which
was to look after them had no time because
they cannot mix up large secto” the small
sector ami the handicrafts sector. These Cen-
tres will no doubt motivate new designs
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so that it can generate employment op-
porturuties. At the same time, it would
creaate markets for its products, I hope,
the Government, would consider setting
up of such centres in future so that the
traditional handicrafts can go for a
technological revolution and for better pro
duction This will usher in a new age of
development.

Regarding the question of Centre-State
financial relations, one honourable Member
has commented that the Centre i» providing
meagre -assistance. The Member should
know that already 39 per cent increase- is
there. Of course, the States should find their
own resources without which they cannot
get the PM"' outlays. They should also act
in certain Cher spheres.

I congratulate the Finance Minister, for
the abolition of export duty on iron-ore,
manganese and chromomite. The State of
Orissa will b, greately benefitedby this
incentive. Although the margin in low, it
will give a great fillip to the tribal workers
who are working in the mines, because the
exports there are at a closing point.

By increasing the steel prices and railway
passenger and! freight charges, we will have
certain problems in building up the
infrastructure. The transport cost also goes
up. Of course, the Finance Minister has
today declared some .reduction in diesel
prices for benefiting the transport industry. I
welcome this step. But the railway passenger
and freight charges are still very high and
this would certainly affect the new price
structure.

And that will have a certain effect in the
price structure. I would suggest, that the
Finance Ministry should evolve a process of
'monitoring Plan and non-Plan expenditure
and especially of the public sector
undertakings. There is no meaning in raising
the steel cost because you will then have to
raise it every year. The cost efficiency ratio
and the production per head are not taken
into account. It is no solution of the problem
if you go on pais ing it and making the
people pay if through their noses. The
solution is that
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the public sector undertakings in which
thousands of crores of rupees have been
invested, should be reoriented to produce more
and theie is a cost ratio for their production, it
cannot go sky-high jeopar- ' dising the whole
economy.

Another point which I have been stressing
and which 1 stressed last year also. is that the
economy of backward State* is suffering on
account, of natural calamines. So these should
be considered as national calamities and the
Plan assistance of the States should not be
allowed to be reduced on account of these
calamities. There must be some definite and
bold measures so that these calamities do not
cut into the Plan outlay of these States,
whether it is Andhra or Bengal or Orissa Even
if any State suffers from drought, there must
be some mechanism by which the Central
Government will give some special assistance
for such calamities and not as Plan outlay
advances. Otherwise the. economy of the State
will become poorer day by day.

Another important thing is that the time has
now come when the public sector
undertaking, in whom we have got a lot of
hope, should produce more and the cost ratio
must improve. In the-iasi decade we have
seen how the costs have gone higher and the
losses have been mounting, so that the
national exchaquef has not been getting
anything from them. So there must be some
improvement in that respect.

With 'these words. I again express my
gratitude to the Finance Minister for he
has maintained continued social justice.
He has not abolished it. ~ But he is
bold to have a rational tax structure and in the
coming days. I hope he will try to contain
inflation by constant monitoring and by
augmenting the public distribution system.
Then people will remember him for all times
to come.
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SHRI JAGESH DESAI (Maharashtra):
Miadam, Deputy Chairman, I rise to
support the Budget placed before this House
by the Honble Finance Minister While
supporting the Budget, 1 would like to
€Xpress my views.

;L

It has been said in this House that the
Budget is in favour of the rich and big
business houses at the cost of the common
man.

They say that it gives a new direction.
What they want to say is that the reduction of
taxes, direct taxes, is a new direction. Madam
Deputy Chairman, f do not think that
reduction of the rates in personal taxation is a
new direction. Butt the Finance Minister feels
that it' the rate structure is lowered, then there
is a possibility that those who conceal their
income, will conic out with their true
incomes. I wish this intention comes true.
At the
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same time, I would like to say that the
revenues which you are going to col. lect by
way of taxes should not be at the same level at
which you are getting today. You should also
get additional revenues because of expansion
in the volume of trade, expansion of the
industtries and expansion of production.
Moreover, whatever inflation is there, to that
extent also your income or revenue should in-
crease, that is, the revenue which you are
getting today plus the revenue on account of
the development of industry and expansion in
trade and more inflation and rise in prices. If
that happens, then I will feel that your scheme
of reduction in taxation is right for the
exchequer. 1 would like to request the
honourable Finance Minister that after having
experimented like this, if he feels that the big
business and the industrialists are not showing
their correct income, then he should come to
this House again and enhance the rates of
taxation which he has lowered at present.

As regards the Wealth-tax rate is con-
cerned, 1 do not see any justification for the
reduction in the rates in respect of this tax.
Wealth is already disclosed in the return of
wealth and it cannot be concealed now,
therefore, I do not see any reason for the
reduction in the rates of Wealth-Tax in this
Budget.

As regard Estate Duty also, we are told lii.it
the Estate Duty is abolished Or repealed
because the cost of collection is very high. I
would like tto remined the House of one
thing. In 1953, when this Act was enacted,
the then Fiannce Minister said that it was not
the financial aspect alone that was important,
but it was for the removal of disparities in
wealth and that was this Act was enacted. If
the revenue is less and if the cost of collection
or expenditure is more, I would request the
honourable Finance ; Minister that be should
see that, as the Income-Tax, the Gift-Tax and
the Wealth-Tax and administered by one
officer only, the Finance Duty cun also be
administered by the same officer and if that is
done, I do not think that there would be much
expenditure on this account. I would,
therefore like the Finance Minister to ponder
over this suggestion of mine.
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So far as the public sector undertakings are
concerned we are old that the postion is not
very happy.  But I would like to tell the
'Honourable Members on the Opposition
side—they are not here now— how the public
sector is doing and has clone in the country.
To those who say lhat the public sector is
running at a loss and that it is not doing well, I
would like to give some figures to show what e
have done in the public sector.  So far as the
commanding heights of the public sector are
concerned, in the year 1950-51, the total
investment was only Rs. 260 crores while in
1983-84, it was Rs. 25,681 crores, about a
hundred times more. Then, in the year 1978-
79, when the Janata Party was ruling this
country, the total capital employed was
Rs. 10,773 crores while today ii is Rs.
25,681 crores. It is twice in five years! What
was the Janata Government doing at that time?
But now they lay that the public sector is not
doing well. What did they do at that time?
At that time, what was the profit of the public
sector undertakings after payment of the
corporation tax? [ remember when we were
discussing the approach to the Seventh Five
Year Plan, one of the senior members of the
Opposition said that the public sector is running
it to losses. As that time 1 intervened and
said: you are not correct, the pubiic sector is
making profit. And. Madam, 1 give the
figures. In the year 1982-83 the public sector
made a profit of Rs. 680 crores, after paying
corporation tax. This year, 1983-84, it is less.
Butin the year 1979-80 it was a loss of Rs.
75 crores when the Janata Government was in
power and they did pay any attention to
the public sector. Madam, they are saying:
you are going back against the public

sector. Madam, we are backing the public
sector. W, are doing it. That is the policy of
our party. And we are going to do it. 1

would like to say that 21 lakhs people are
employed in the public sector.  Not only
the public sector is making profit but we are
getting corporate tax to the extent of Rs. 1239
crores, excise duty Rs. 3455 crores,
customs and other duties Rs. 1739 crores find
dividend Rs. 133 crores. In total, the
public sector gives  the  Exchequer every
year Rs. 6566 crores; This is the
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contribution of the public sector. The public
sector is not only meant for profit making.
The public sector was first thought of, I
think, by Jawaharlalji, who told that the
public sector is not meant to make profit but
it is therefor creating the infrastructure for
industrial growth, for power, for irrigation
and for goods required for the common
man.

Madam, 1 want to remind the hon.
Minister that we had assured during our
manifesto that henceforward we shall pro-
duce consumer goods in a big way in the
public sector. But I am 'sorry to say that we
have not done much in this regard. I would
request the hon. Minister that he nhould allot
more funds for consumer industries. In the
year 1984-85 Rs. 193 crores were given to
consumer industries. In thig Budget it is only
Rs. 148 crores. I would like to request that
this allocation should be increased and many
items which are requited by the common
man should be produced in the public 'sector,
so that those who are in the private sector
may not squeeze the masses of this country.

Madam, for housing we have provided only
Rs. 38.96 crores. Last year it was Rs. 84
crores.  There are many who live in slums.
What about them? They are the really poor
people. In Bombay, on the Central
Government land so marry people are
staying.  No amenities are given to them,
whereas on the State Government lands,
amenities are given. So I  would like
special programmes from the Central
Government for all the huts on Central
Government lands, whether of the Railways,
of Defence or of Telephones or Postal
Department. They are, after all. human
beings. We have to treat them just as
other human beings. 1 would request the
hon. Minister to please see that as for this
Budget the rime was short, at least at the
time of the Supplementary Demands, he
should please see that this provision for
housing is made in a big way. We have
told in our manifesto that we shall double
our housing allocation. But I am sorry to say
that this allocation has been reduced in this
budget as compared to last year's. 1 would
like that this should also be taken are of. This
is my suggestion as regards the allocation
of funds.
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[Shri Jagesh Dessai]

Madam, there are very good features in
this Budget. This is a new direction.
According to me, the new direction in the
Budget h the Rural Landless Employment
Guarantee Programme and 400 crores have
been allocated. Everyone who is , landless
labourer will get work at least for 100 days in
a year for one member of his family. It is the
real programme for wiping out the tears from
the eyes of the weakest sections of our
people. This is the new direction.

There is free education for girls from 9th to
12th class. Madam, many girls are not able to
go in for secondary education because funds
are not available. I am happy that this
Government has taken are to see that the girls
are given free education up to the secondary
stage. I compliment the Finance Minister for
that.

Rs 298 crores have been provided for . raral
water supply schemes. We have given a
promise in our manifesto that by the end of the
Seventh Plan, there will not be a single village
in this country where there is no water supply.
There will not be a single city where water
through pipe will not be available. I am very
happy rtfat the Government is trying to fulfil
all our promises given in our manifesto.

As regards the working classes, the
Government has decided that in the event if
closure of mills, the workers' dues will have
Dieterencp over Government dues. The
workers will be paid first and the
Government will be paid afterwards. (Time
bell rings.) T am speaking on this subject
only. I don't speak on any other subject

THE DEPUTV CHAIRMAN; We are
so much "had pressed for time.

SHRI JAGESH DESAI: Madam, I do not
speak on any subject excepting budget.

THE DEPUTY CHAIRMAN: You
are welcome to speak on all the subjects.

SHRI JAGESH DESAI; So far as special
security scheme is concerned, when a
landless labourer or a marginal farmer meets
with an accident, then a child or his
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m ax relative will be given Rs. 3000. These
are the programmes and that is why we feel
that we are going in the right direction.

As regards the tax proposals, I would hke to
draw the attention of the hon. Finance
Minister to some 4 or S aspects. The Public
Provident Fund will complete 15 years on 31-
st March, 1985. After Ist of April, 1985,
the account holders are entitled to withdraw
their full amount. 1 "oukl like to know from
the hon. Minister whether a provision for this
withdrawal has been made in this budget. If
if has not been made, then you  will have
to come out with some other scheme. Other-
wise, our deficit will be very high. If it is not
from March 1985 and if it is from next
year, then I stand corrected. 1 feel that a
new savings scheme should be introduced
by the Government. Your Six-Year
National  Saving Certificates  have been a
success. I can tell you if 1 had been a
Commission Agent. I would have earned
thousands of rupees because I advise my
clients to put their money in that scheme.
Similarly a new scheme should be initiated.
You may fix the figure at 20,000 or TO.000
rupees at only 7 or 8 per centin terest.
But that amount should be allowed in
full for deduction in income-tax. You
can do that instead of reducing the rats of
income-tax. I would have preferred if
this kind of saving scheme would have
been brought by the Government.  You could
have got savings and also the tax that you
wanted. I would request the Minister of
Finance to examine whether it is feasible or
not. In my view, instead of reducing the tax
rate you should give more incentives for
savings. At least the employees who are
having an income of Rs. 30,000 would
deposit in  such schemes and escape
from Income-tax. Secondly, I would again
say—last time also I mentioned it—that
the standard deduction which is at present
Rs. 6,000 should be increased to Rs.
9,000. And Instead of 25 per cent, it
should be 35 per cent so that those who are
paying at present the full and correct tax, they
can get some solace. If a loan is taken for
building a house or for purchasing a
vehicle, then the difference of rate of
interest which the Government gives or the
Company gives was taken as a perquisite,
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Last time also, I made a suggestion. And 1
am happy that you have deleted this. This
kind at amenity—it ahould not be called i-
menity but a concession—which was taken
away has been again restored.

{Time bell rings).

Madam, 1 will make only one Or two points.
As regards Section 146—re-opening of
assessment—Ilast time I mentioned about 1
hat. Madam, previously every officer had to
complete the assessment within two years.
They sleep for two years. And in the month of
March, when the case is to be time-barred, at
that time they call the a-sessees. Many cannot
come. They pass the ex parte assessments.
The officer had the powers earlier to open that
assessment later if a letter was written. Now
that power of the officer has been taken away.
And you have to go in appeal. And that
appellate officer has again to get acquainted
with the facts. And they know it that they
passed a wrong assessment. So, 1 again pray
that this Section 146' which has been deleted
should be restored and the power of re-
opening should be given to the income-tax
officers so that much ligation can be avoided
and the assessees can get justice.

Madam, you have reviewed the rate of
taxation. But then loopholes should be
plugged. All the loopholes should be plugged.
One or two are-plugged regarding Section
273A  regarding the powers of the
Commissioner for waiver or reduction of
penalty. After a raid, if the assets are
disclosed, they will get a reduction in penalty.
You have done that good thing. So those
who are dishonest cannot get away. At the
same time, I would again urge—one hon.
Member has already said it—-that the deemed
income should not be taken at -all. I want to
say very emphatically that that provision must
remain. On the contrary, when the incomes
are divided by various modes, you have to
plug it. I feel that the business income of the
individual, spouse and minor child should be
clubbed together because in the business
income they can play mischief. They can put
my wife as a partner. She gets income. And
that income is not
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taxable. She is free. That is being done. So, J
want to say that the business income should
be taken into account. If you want
professional income, you can do IP, I do not
mind .I want to say that in the case of
business income, if my wife wants to become
a partner in my firm, she, has to become a
chartered accountant. Otherwise, she cannot
become a partner in a Chartered accountant
firm. Share of business income from a firm of
individual, spouse and miner children should
be clubbed together. If that is not done, this
kind of dividing the income will continue.
Similarly, the share of the co-partner in the
HUF should also be clubbed in the income of
the individual. Madam, these are my broad
thoughts which I want to share with you. And
I am sure you will try to give your thought to
this. And if feasible, you must come with an
enacting Act so that when we have reduced
the rate structure we should see that the
incomes are not divided and the new revenue
to the exchequer is not lost. Thank you.
Madam.

THE DEPUTY CHAIRMAN: Dr. Gobind
Das Richaria—not here; Sal Sushila
Rohatgi—not here; Prof. B. Ram--chandi?i
Rao to speak.

PROF. B. RAMACHANDRA RAO
'Andhra Pradesh): Madam Deputy Chairman,
I rise to support the Budget which, perhaps, is
a land mark and milestone in the progress of
the country towards its cherished objectives.
The Budget departs from the beaten track and
has shown bold initiatives and introduced new
innovations. [THE  VICE-CHAIRMAN
(SHRI PAWAN KUMAR BANSAL] in the
Chair). In my view a budget can be supported
and judged on the following four criteria. The
first one is equity and social justice the second
one is all-round efficiency and the third
criteria is self-siilticiency and self-reliance
and the last one is economic progress,
particularly in agriculture and industry.

Madam, I will view the Budget and give
my comments in the light of these four
criteria. The first criteria is equalit/ and social
justice. I am rather surprised that the poor
man is taxed unnecessarily in certain
common items like kerosene, and even bidis.
like transport which will
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[Prof. B. Ramachandra Rao]

certainly go up and many small items
which could have been spared. Sir. I
welcome the Government's proposal to
introduce the social 'security scheme to
cover the risk of death by accident—and 1
think 'accident' should be  defined of any
member of a poor family comprising landless
labourers, small and marginal farmers,
traditional craftsmen and others who  are
not covered by any insurance scheme.
Under this scheme a sum of Rs. 3000 will
be paid to the dependants of the deceased.
The 'scheme is supposed to be introduced only
in 100 districts in the country selected in
consultation with the Slates. I think this will
introduce a great disparity. While
welcoming this, I do not understand why the
scheme could not be extended to all the
districts. Secondly, will ~ tie  Government
include fishermen  commgqnity in  this
scheme although they are covered by the
group insurance scheme?  There are two
reasons for asking this question. Firstly, I
understand from statistical figures that only
one-third of the fishermen are cover
under the group insurance scheme whereas
two-thirds of them are not covered. Secondly,
some States like Andhra Pradesh did not
accept the scheme for implementation. In the
light of these two reasons 1 would like to
know whether fishermen would be covered
under this scheme. I am very happy that
LLR.D.P., the National Rural Employment
Programme  and the  Rural Landless
Employment  Guarantee  Project for self-
employed and educated unemployed is
receiving due attention.  But I find from the
papers that there was no increase in the
budget at all. Fisheries in particular has not
received adequate attention. The Budget for
1984-85 was Rs. 34 crores; whereas
for 1985-86 it is only Rs. 36 crores. The

traditional ~ fishermen are  particularly
neglected.  Is it due to the fact that the
Government finds that the Siate

Governments are not responding to the
various schemes that have been
suggested? I would like also to ask a
question regarding fishermen community in
ceneral, the National Fishermen Welfare
Board, in particular which has recently
been constituted—T think in July 1984—
and which is doing good work. Is this
scheme being continued and whether addi-
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tiona) provision has been made in the
current Budget for this purpose?

Now I will come to the second point. In
regard to the all-round efficiency what has the
Budget to give. As regards this factor, I do
hope that Industrie's, particularly the large-
scale industries which have been benefited by
this Budget, which have,l think, received a
big boost in many ways, will contribute to the
efficiency in many ways. Firstly, I would like
to know whether the employers will provide
mors amenities to the employees.

Whether the efficiency of the industries,
could be increased by providing for -better
training, better welfare measures like medical
aid, schools and such other welfare measures,
and whether the industries will take up this is-
;ue. Growth of industry in Japan is due to the
fact that the industrialists treat their
employees as more or less like a family.

The most inefficient system we have in our
country is the educational system, barring a
few institutions. I would like to know whether
the industrialists would bs encouraged to set
up training institutions to cover up the gap of
lack of trained man-power in the country. The
universities and colleges and also most of the
.technical institutions are cut away from the
industries and as such training imparted is
most inadequate. What steps has the
Government taken in this Budget to increase
interaction and whether in-schools or
polytechnics, as is done in duslrialists could
start  their own technical Germany,
particularly West Germany and whether such
investment will be exempted from taxes.

I am happy that the Government has
taken stringent steps to avoid sickness in
industry and also they have taken very
laudable step of taking the labour dues as part
of the dues for the industry. They have also
raised bonus limit from Rs. 750 to Rs. 1600,
which is a welcome measure.

I also welcome the new textile policy,
liberalisation of duties on import of com-
ponents and raw materials, particularly in the
electronics industry which will help growth
of entertainment electronics and computer®.
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The third criterion which I have laid

down is to examine Budget in
terms  of  self-sufficency and  self-
reliance and to what exetent

it contributes, if we as a nation have to
achieve self-syfficiency and self-reliance and
enter the 21st century as a modern indus
trialised country. Today we are, perhaps,
25th or 30th among the industrialised
nations. At one time we used to be the
tenth industrialised country in the world.
If we have to progress as an industrialised
country and not continuously depend on
foreign knowhow and if we have to deve
lop proper manpower planning, 1 would
like to know what steps are being taken.
This is a sadly neglected feature in our
planning perspective. Long-term planning
coupled with manpower needs has to be
carried out. This has not been done for
a long time. The first mention of man
power planning came in the third Plan
Budget. There is always a lag of 4 to
5 years between training and the needs of
me country. How to make this up? A
total lack of manpower planning has led
to major deficiencies in certain specialised
areas. For example, computer hardware
and softwart management expertise, pro
cess control—engineering, reliability engi
neering industrial engineering, instrumenta
tion and automation are some of the areas
in which we do not have enough number
of personnel. But educational institutions
are not looking into it. It needs planning
five years ahead. This is possible only if
the Industry Ministry and Education Minis
try work together and plan manpower re
quirements for achieving self-sufficiency
and self-reliance.

We must also mobilise our intellectual and
skilled manpower resources to our best
advantage. In order to achieve this, we have to
take a close look at our scientific and
engineering, research laboratories. How they
are functioning and what encouragements,
rewardi or recognition are being given to our
bright creative talented  youngmen.
Continuouslv. our creative scientists are being
drained out of the country. Mostly, the
beneficial effects of this brain drain are
received by advanced countries like the
U.S.A. What have we done to reverse this
brain drain, and preserve the rich heritage of
our intellec-
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tual wealth in the country? I think,
enough attention has not been given.

The last point I would like to mention is, a
Budget is judged by the economic progress,
particularly in industry and agriculture, I am
glad. the Finance Minister has made many
innovations in this regard, I would like,
specially, to refer to the steel sector. (Time
bell rings) T will take two minutes. The
Visakhapatnam Steel Plant, for instance, was
started with certain targets. The targets are
continuously revised. Adequate funds and
allocation of money was not made. I do not
think, at the present rate of inputs, you will be
able to achieve the first phase by 1986 and
the second phase by 1990.

While 1 understand the new emphasis on
electronics and the additional outlays on
power which has increased by 50 per cent
from the beginning of the Sixth Plan to the
end of the Sixth Plan, I do not understand why
greater emphasis has not been given to non-
conventional energy sources. [ think, the
amount provided for this purpose is not
adequate. Smokeless Chilians, bio-gas, wind
energy, solar panels, solar power plants, solar
healing and cooling systems need a special
thrust in our Plan. These are very cost effec-
tive and pollution free. Our Budget has not
provided adequate attention to this, by
providing more subsidies and moret
allocations. On the other hand, wind energy
devices are encouraged to be imported and
with customs duty reduction. There is a
shortfall on this account of Rs. 7.54 crores.
But wind energy technology is very well
known in Allahabad in Bangalore and many
places. Wind mills were built with indigenous
technology and they need to be encouraged.

Emphasis on forestry is in the rigph
direction. But all the vacant land, particularly
Banjar land, should be distributed to the
landless poor. In case, full pallets cannot be
given, as some States 'nave done tree pottos
can be given. An allocation of Rs 25 or Rs.
50 crores can
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be made for this purpose. The amount
provided for this sector is not adequate even to
cover the extensive deforestation which has
been taking place. To replenish the forest
which are being destroyed, a massive plan has
to be embarked upon. Those paper industries
which are dependent upon forests, which are
being continuously cut, can be encouraged to
grow their own trees. They must have their
own lands where they can grow the trees
required.

The last Point which I would like to mention
is about export promotion. Iron-ore.
Manganese-ore. C10-mite, Manganese
Dioxide, Sillimanite: so many minerals are
exported. I would like to caution here. After
ten or fifteen or twenty years, when we have
our own technology available, we will not
have the minerals to exploit them. It is time,
we give greater emphasis for renewable ma-
terials like fish products, like paper, like cotton
and so on, rather than for nonrenewable
materials like iron ore, manganese ore, which
are being exported at throw-away prices. After
ten years, we may have to import the same
minerals at ten times the present price.

Sir, 1 am also happy that customs duty
exemption has been given for life-saving drugs
and special medical instruments. Let me
finally congratulate the Finance Minister for
presenting an exceedingly in-tovative Budget,
which T hope, will be a fore-runner for all
progressive Budgets. Thank you very much.

SHRI KAPIL VERMA (Uttar Pradesh): Mr.
Vice-Chairman, Sir, I rise to support the
Budget proposals presented by our Finance
Minister. T hope you will bear with me a little
more because I am a new Member and this is
my first speech. At the outset, would like to
congratulate the Finance Minister for his bold,
dynamic, pragmatic, growth and productivity-
oriented package of measures designed to take
the country on the road to modernism and on
the road to self-safflciency and prepare it
for the 21st Century. It is a departin from
other budgets in the sense that it takesa
long-term view of things.  After
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the great mandate received by our young
Prime Minister from all sections, there were
great expectations and naturally he has given
relief to almost all sections of the society'
including the poor, the unemployed, the
landless, the fixed income groups, the workers
and the corporate sectors A baseless charge is
being made in certain newspapers as well as
by the opposition that this budget is pro-elitist
or pro-rich or anti-poor. I must as an ordinary
member of the Congress say, that the charge
is completely baseless. Mr. Gandhi's
commitment is for self-reliance for the poor,
and also giving the public sector the
commanding heights of economy. There is
absolutely no deviation from, this policy. Our
commitment to the poor stands. I will give
you a few examples of the measures that have
been taken for the poor and for the
unemployed. As you know, massive subsidies
have been given for cloth and foodgrains
besides fertilizers, As you know, Rs. 2500
crores are budgetted for subsidies. Then, there
is crop insurance scheme and 2(3rd sub- . sidy
is to be paid by the Centre. There are 400
million new mandays to be created under the
rural landless guarantee programme. Other
schemes are, IRDP and NREP schemes and
also one for the unemployed educated
youth.

As we all know, the target of priority sector
advances from banks has this year exceeded by
40 per cent target. It was only 15 per cent or 16
per cent in 1969. For the workers also a number
of schemes have been announced. There is a
social security scheme. This is to cover the risk
of death by accident for small or marginal
farmer, landless labour and craftsmen. In case of
a death of a bread earner by accident, the next of
the kin i gets a sum of Rs. 3000. Secondly, the
dues of workers will rang at pini passu with
banks and rank above government dues in case
of clearance of dues. Thirdly, compensation on
retrenchement compensation has been raised
from Rs. 20,000 to Rs. 50,000. Salary limit for
calculating bonu. has been raised from Rs. 750
to Rs. 1600. Some relief has been given to fixed
income group in regard to income tax. The
election pledge of CDS
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abolition has been fulfilled. The
exemption limit  has been in-
creased. The slabs have been
reduced and some more measures have
been taken. Surcharge has  been withdrawn

Some more measures have been taken, but
if you go through the budget you will find
that all this concession in Income-tax means
only a loss of Rs. 200 crores for the Exchequer
which will be met through better
collections. In fact, 1 must say that a due
recognition has been given to the honest
tax-payer and now honesty is a practical
proposition. Here 1 have to make a suggestion
that standard deduction should be
increased  from Rs. 6000 to Rs. 10000 and
for the fixed income group, which always
suffers, at least the exemption limit should be
raised to Rs. 20,000. Here while talking
about the fixed income group I must say that
for professional groups also the Govern-
ment should do something as far as
social security is concerned. Something
should be done for the lawyers, for the
doctors and for the journalists. As you
know, the Palekar Tribunal was appointed for
journalists but implementation of its award
or its recommendations have been more
observed in breach than in compliance, as
most of the newspapers in the country
have mnot yet implemented it though
official figures may say something else. ~ The
official figures are incorrect. For Wrong
figures have been supplied to the Government
by the owners of the newspapers and the
Government must go deeply into the
problems of journalists. As a journalist of 37
years standing, as one who has practical
experience of all these tilings, I must say that
the journalists fight the cause of every one
except themselves . li is high time
Government looks into their problems and
a tiew Wage Board must be appointed
without any delay and an interim relief of
200 to 300 rupees should be immediately an-
nounced .

As far as pension is concerned, Kerala
Government has already granted pension to
the journalists. Some such scheme should be
enforced by the Central Government also.
They should hold tripartite talks with'
journalists a« well as em-II RS—15
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plovers and some kind of a formula
should be worked out in which they can
be given pension. About lawyers
also, some kind of a pension should be given-
to them at the end of their career.

Incie has been a lot of talk and alarm
expressed at the uncovered deficit of Rs.
3349 crores. I think it shoud be possible to
absorb it with a comfortable foreign exchange
reserve. ~ We have 21 million tonnes of
buffer stock with us. That means it is worth Rs.
4500 crores. And the deficit is Rs. 3349
crores. With a good monsoon and  assets
like this and with a good credit policy and
timely imports, we should be able to overcome
this problem. Inflation in the wholesale
prices was reduced from 10 to 5.2 per cent in
one year ending in January 1985 and that as
far consumer  price index, inflation was 4.4
per cent as against 13.2 per cent in January
1984. 1hope that the Government will do
something about controlling prices. No doubt
prices of petroleum products have been
increased. But this is mainly because of the fact
that Us. .000 crores had to be paid mora
because of strengthening of the dollar. So
this money had to go and there was no option
but to either increase the deficit or pass it
on to the consumer. Still [ must say that
Government will ~ have to do something for
controlling prices because that is what is
hitting the common man—particularly of
kerosene, soap, vegetable oil and other things.
In regard to petrol, some mechanism has to be
found to police the increase in prices. Some
unscrupulous retail dealers have tried to
increase and some have in fact increased the
price-So seme method must be found to police
it and retailers who do not behave must be dealt
with sternly by the Government. If (here is
cooperation between the State Governments
and the Central Government on that score,
the results will not be too bad.  All sections
must cooperate to bring down the prices and not
allow them to go up. If the private sector does
not behave and does not cooperate with us
in the matter of controlling prices, we
should consider withdrawing the incentives and
concessions given to them. But private
sector has aplace in a mixed
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economy. Those who are saying that we
are pro-private sector are completly wrong.
Look at China, a communist country.
It is now allowing private sector invest
ment from abroad. It is allowing even
mufti-nationals. The other = Communist
countries are also allowing private pro-
peyrt. So private sector has a place and
a chance has been given to them to
modernise itself, to expand itself, beca
use basically we are pragmatic people,
our methods are pragmaticc we want
production to increase, more wealth to
be created. Otherwise inflation will not
com; down; otherwise prices will not
come down. So that is the main point
that inflation will not
come down much and to a very great extent
unless there is more production. So, the main
strategy is to increaste production. So a good
chance has been given to the private sector to
increase production. I hope it cooperates and
doesnt play tricks with the people as it is
playing in terms of industrial sick-nesi,
declaring their units sick.

I am glad that a Board has been formed for
financial and industrial reconstruction. Now,
when 50 per cent of net worth of a company is
eroded, fresh mandates from shareholders will
have to be taken and when 100 per cent is
gone the management will have nothing to do
with it and no assistance will be given to it,
even for its new units. I think that is not
enough. There should be constant monitoring;
there should be some kind of a technological
audit so that we keep tag on what is really
happening and not believe what the employer
is telling.

There has been a lot of criticism about the
Flan size, that it has been increased from only
Rs. 17,351 crores to Rs 18,500 crores. But we
must remember that there were only two
alternatives open to the Finance Minister: One
was indecnite expansion and the other was
consolidation. He has chosen the second
alternative of consolidation and reaping the
fruits of the old schemes, the ongoing schemes
instead of satrting new venture*.
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SHRI JAGESH DESAI: The State Plan
has been increased from Rs. 4,000 crores to
Rs. 6,500 crores.

SHRI KAPIL VERMA: The State Plan
assistance has been increased and my
colleague is right. In fact, Rs. 6,000 crores
have been given to the States which is about
39 per cent. Now it is for the State
Governments to act in this matter. I think the
Sixth Plan is a big success as there has been a
5.2 per cent of growth rate. There has been a
lot of criticism about non-Plan expenditure
also but it must be remembered that 70 per
cent goes to Defence, subsidies and interest
payments. As I said. Rs. 2,500 crores have
been given fOT subsidies. How can you reduce
Defence expenditure or subsidies for
foodgrains and fertilizers and interest
payments? And 30 per cent has gone, as you
know, for essential maintenance, social and
community services and grants to States. Of
course, nobody is suggesting that non-Plan
expenditure should increase. Government
itself is concerned obout it. We should try to
reduce it.

I am thankful to you, Sir, for giving me this
opportunity. Only one point remains and that is
black money. The Prime Minister has promised
to put curbs on it. As the budget shows, there
will be special courts for trying cases of tax
evasion. In itself, the income tax relief, wealth
tax and estate duty abolition, etc., will help in
checking black money. So will also the
provision for donations to political parries out
of profits by the employers. I am sure all these
will help in curbing the evil of black money but
the most important task is adequate policing. If
there -is adequate policing, I think this evil can
be checked to some extent. The Government
can think of measures and I hope it will take it
up after the Budget Session because the Prime
Minister has promised that he will do
something to curb this parallel economy, to end
this evil of black money.

Sir, once again I thank you for giving me

this opportunity.
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THE VICE-CHAIRMAN (SHRI
PAWAN KUMAR BANSAL): The House
stands adjourned till 11 a.m. tomorrow.

The House then adjourned at
twenty-six minutes past seven of
the clock, till eleven of the clock,
on Tuesday, the 26th March, 1985.
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